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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA NO. 521 OF 2022

IN THE MATTER OF:

SAMPURNA NAND ...APPLICANT
VERSUS
STATE OF U.P & OTHERS ...RESPONDENTS
INDEX

NDOH: 21.02.2024

S.NO. PARTICULARS PG. NO.

1. | Objections by way of Affidavit on behalf of
Respondent No.69, to the report submitted by
Joint Committee dated 06.01.2024, along with
status of compliance.

1-7

2. | Annexure “A-1": Copy of the communication | 8-11
dated 12.01.2024 addressed by the UPPCB
along with response dated 08.02.2024 addressed
on behalf of Respondent No.69.

3. | Annexure “A-2": The copy of the most recent | 129.111
six-monthly ~ Compliance ~ Report  dated
18.01.2024

RESPONDENT NO. 69

THROUGH

S. C. LADI AND COMPANY
Deeksha L. Kakar and Dhruv Kakar
ADVOCATES
B-6/58, LGF, SAFDARJUNG ENCLAVE
NEW DELHI - 110029.
Ph. 9313119255 |decksha.kakar@scladi.com
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Dated:17.02.2024
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA NO. 521 OF 2022

IN THE MATTER OF:

SAMPURNA NAND ...APPLICANT

VERSUS
STATE OF U.P & OTHERS ..RESPONDENTS

OBJECTIONS BY WAY OF AFFIDAVIT ON BEHALF OF
RESPONDENT NO.69, TO THE REPORT DATED
06.01.2024 SUBMITTED BY JOINT COMMITTEE,
ALONG WITH REPORT OF COMPLAINCE.

I, Mr. Rajesh Bhai Patel, Proprietor for M/s Rajesh Bhai Patel,
Arazi No.704Mi Village — Bhagwati Dei, Post — Patihatta,
Pargana- Bhagwat, Chunar, Mirzapur, aged about 51 years, do

hereby solemnly affirm and declare as under:

1.  That the Deponent is the Proprietor/Authorised Signatory
of Respondent No.61 in the above-mentioned case and as
such is well conversant with the facts of the case and as
such duly authorized/competent to swear and depose this

Affidavit.

S

That the present objections are being filed to the report of
the Joint Committee dated 06.01.2024, containing factual
status of 26 stone crushers and 40 mining leases, filed in

terms of the directions issued by this Hon’ble Tribunal
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under the Order Dated 17" October, 2023, passed by this
Hon’ble Tribunal in the above Application.

At the outset, it is respectfully submitted that certain
observations recorded under the Joint Committee Report in
respect of the compliances by the Respondent are factually
incorrect. It is also submitted that based on such incorrect
observations, the Respondent has also received a
communication dated 12.01.2024 from the UPPCB,
imposing  Environmental ~Compensation upon the
Respondent. By the response dated 08.02.2024 addressed
on behalf of the answering Respondent to the UPPCB, the
Deponent has sought to place on record the factual
inaccuracies contained in the Report as also provide proof
of the compliance thereof. Copy of the said
communication issued by UPPCB and the Response

thereto is annexed hereto as Annexure “A-1".

That by way of the present Affidavit, the Deponent is also
seeking to place on record the compliance which has
already been undertaken by the Deponent in consonance
with Environmental Clearance (EC). Consent to Operate
(CTO), some of which have been wrongly stated under the

Report of the Joint Committee.

The Deponent has established a stone crusher Industry
Unit at the Stone Project at Arazi No. 740M1, Village —
Bhagwati Dei, Post — Patihatta, Pargana- Bhagwat,
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Chunar, Mirzapur, Uttar Pradesh.

In terms of the report of the Joint Committee, the

Respondent is raising the following objections towards the

recommendations and observations of the Joint

Committee, along with status of compliance in respect

thereof:

()

(i1)

Under S.No. 6.26 (c), it has been observed that,

“The plants and machinery of the industry such as
primary jaw crusher, secondary jaw crusher,
vibrating screens (waterfall), conveyor belts and
ends of conveyor belts have partially covered with
tin shed or metallic sheet.”

It is respectfully submitted that the observation of
the Joint Committee in this regard is false and
denied. It is submitted that the plant, machinery and
equipment installed under the Respondent Industry
has been fully covered, as per requirement. It is
submitted, however, that daily service, maintenance
and repair of the machinery installed is undertaken
by the industry, due to which some covering is
temporarily removed for a short period. However,
upon completion thereof, the covering is placed

back, before commencement of any operations.

Under S.no. 6.26 (d), it has been observed that,

“A telescopic suit has not installed at the ends of
conveyor belts. Water sprinkling system has not
installed at grits transfer points of conveyor. Water
sprinklers has not installed at barricadi




(iii)
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It is submitted that the Respondent Industry has
Silos with telescopic discharge chute for collecting,
storing and delivering/truck-loading the product, for
controlling 'stone dust' and the reject 'fine dust'. The
Industry has further covered conveyors of all belts.
The Industry regularly operates the water sprinkling
system to control process of emission and dust
suppression, which is turned off after the operations

are suspended to ensure there is no wastage of

water.

Under S.no. 6.26 (e), it has been observed that,
“Separate energy meter has not installed for
consumption of electricity used in water sprinkling.
Electric-magnetic water flow meter has established
at bore-well for measurement of quantity of water
consumption. Logbook related to this could not put
before committee during visit.”

It is respectfully submitted that the observation of
the Joint Committee in this regard is false and
denied. It is respectfully submitted the said
condition is not applicable to the Deponent in as
much as there is no electricity connection at the
Industry. The operations of the Respondent Industry
are carried out using the electricity generated from
the Diesel Generator installed therein. A meter for
measurement of quantity of water consumption has
been installed at the bore-well. The condition of the
separate meters is thus inapplicable to the

Respondent.




(iv)
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Under S.no. 6.26 (g) it has been observed that,

“A thick green belt of trees of suitable species able
to attain 8-10 meter height on maturity has not
found developed in multi-lineate staggered manner
on a minimum 33 % of the land on which the
industry is established as per the ‘Protocol for
Development of Green Belts” notified vide Board
Office order No.H16405/220/2018/02."

In this regard, it is respectfully submitted that the
consent to operate for the Respondent Industry was
granted in the year 2020. Due to the lockdowns on
account of the Global Pandemic Covid 19, for long
stretches, the Industry and adjoining area was left
unsupervised. Due to the foregoing, the plantation in
the surrounding areas was destroyed/damaged by the
stray animals. However, upon resuming operations,
the Deponent has planted number of trees around the
Industry in terms of the “Protocol for Development

of Green Belts” and undertakes to maintain the
same, and make further plantation, wherever
possible. It may, however, be pertinent to mention
here that the Industry is located on a hill wherein
sand stone mining is undertaken. Due to the nature
of the landscape and the ground/soil found upon the
Hill. the area is not conducive for green plantation.
As such, the Compliance of the condition of
maintaining the green belt in terms of the “Protocol
for Development of Green Belts” may not be

possible, despite efforts by the Respondent Industry.




(V)

(vi)
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Under S.no. 6.26 (i), it has been observed that,
“Industry has established a Diesel generator having
capacity of 500 KVA, at which the height of exhaust
pipe has not established as per the standards
prescribed by the Board for the control of gaseous
emissions generated from DG set in the industry.”

It is respectfully submitted that the observation of
the Joint Committee in this regard is false and
denied. In this regard, it is respectfully submitted
that the height of the exhaust pipe has been

established as per the prescribed standards.

Under S.no. 6. 26 (j). it has been observed that,

“As per Regional Office, UPPCB, Sonebhadara
records, The Industry has not submitted compliance
report of conditions imposed in CTO dated
14.10.2020 issued by UPPCB.”

It is respectfully submitted that the observation of
the Joint Committee in this regard is false and
denied. It is submitted that the half yearly
compliance report, in terms of the EC, has been
regularly submitted by the Respondent Industry.
The most recent compliance report submitted by the
Respondent is dated 18.01.2024. The last
compliance report was submitted on 26.09.2023.
The copy of the most recent Compliance Report
dated 18.01.2024 is annexed hereto as Annexure
“A-2”
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In addition to the aforesaid, the Deponent undertakes to
endeavor to comply with all the conditions and regulations
prescribed under the EC and CTO in a time bound manner,

to ensure adequate compliance.

2\ U\AQ)

DEPONENT

VERIFICATION
Verified on this th?% 2 £D daylof February, 2024 at
New Delhi that the contents of the above Affidavit are
true and correct to my knowledge, no part thereof is false

and nothing material has been there from.

\
RN L)
DEPONENT
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ANNEXURE : A-2

From Date: /@/07,/&9

Shri Rajesh Bhai Patel S/o. Late Shri Jagdish Singh
R/o Village- Ramarsahi

Post — Patihata, Tehsil-Chunar

Distriet- Mirzapur, U.P.

To,

The Member Secretary,
U.P. Pollution Control Board,
Building No. TC-12V,
Vibhuti Khand, Gom#i Nagar,
Lucknow -226010

Subject: Comphliance of Environmental Clearance Conditions for Sand Stone (Building Stone)
Mining Project at Araji No. 180/2, Village: Bhagautidei, Tehsil: Chunar & District:
Mirzapur, State: Uttar Pradesh, (July-2023 to Dec-2023)

Ref No - 335/Parya/DEAC/Sandstone/MZP/2017
Dear Sir,

This is to inform you that our project has been accorded Environmental Clearance from DEIAA, UP, for
Ref no- 535/Parya/DEAC/Sandstone/MZP/2017 on dated 07-09-2017,

Point wise compliance of the stipulated environmental conditions/safeguards mentioned in the
Environmental Clearance is enclosed as hard and soft copy formats.

We assure that the compliance of the conditions given by DEIAA will be strictly followed with the

progress of the project on letter & spirit.

Thanking you,

Yours Sincerely,

A
@}\Ibs 3 A UL
Rajésh Bhai Patel
Project Proponent

Copy to:
1. The Regional Officer, MoEF&CC. GOL 5th Floor. Kendriya Bhawan, Sector H, Aliganj Lucknow- 226020.

2. The Director & Secretary (SEAC), Directorate of Environment, Lucknow, Uttar Pradesh

12
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POINT-WISE COMPLIANCE
OF
STIPULATED SPECIFIC AND GENERAL CONDITIONS
IN THE
ENVIRONMENTAL CLEARANCE LETTER
For the period of
July 2023 to Dec 2023

Reference no- 535/Parya/DEAC/Sandstone/MZP/2017
&
Date of Issue of EC: 07.09.2017

"SAND STONE (BUILDING STONE) MINING PROJECT”
(2.02 Ha. And 1,20,000 m®/annum)
at
Araji No. — 180/2, Village: Bhagautidei,
Tehsil: Chunar, District: Mirzapur,
State: Uttar Pradesh

Submitted by
Shri Rajesh Bhai Patel S/o Late Shri Jagdish Singh
R/o Village: Ramrasahi, Post - Patihata, Tehsil: Chunar,
District- Mirzapur,
State-Uttar Pradesh

et




Six Monthly Compli rt of EC Conditions
(July Zozﬁ@émber 2023)
SAND STONE (BUILDING STONE) MINE
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PURPOSE OF THE REPORT

As per the “Sub Para (ii)” of “Para 10” of EIA Notification 2006, it is stated that “It shall be
mandatory for the project management to submit half-yearly compliance reports in respect of the
stipulated prior environmental clearance terms and conditions in hard and soft copies to the regulatory
authority concerned, on 1st June and 1st December of each calendar year” and as per compliance of
condition mentioned in Environment Clearance Letter (i.e. General Condition & Specific Condition),
Six monthly compliance reports should be submitted to the Uttar Pradesh Pollution Control Board and
Regional Office, MOEF, GOI, Lucknow and a copy to the Director & Secretary, Directorate of
Environment, Lucknow, Uttar Pradesh.

It is mandatory to submit a Six Monthly Compliance Report to show the status & compliance of all
the Conditions mentioned in Environment clearance Letter, along with monitoring of various
Environmental Parameters (as per CPCB Norms).

The regulatory authorities in this case are Uttar Pradesh Pollution Control Board, Regional Office-
MoEF (Lucknow) and U.P. DEIAA. Various scheduled Site Visits were conducted by a team of
Experts to Monitor Pollution related parameters as defined by CPCB / UPPCB. Samples for Air,
Water, Noise and Soil were also collected for further analysis.

Based on the Specific and General Conditions mentioned in the EC Letter, a Compliance Report was
prepared by the Team on behalf of Project Proponent; details of which are present in Chapter —
“Compliance Report”.

Methodology for Preparation of Report is as follows:
1. Study of EC Letter & Related Documents,
Site Visits by a Team of Experts,
Monitoring of Environment Parameters, viz. Ambient Air, Water, Noise, Noise, and Soil.
Analysis of Samples collected during Monitoring,
Interpretation of Monitoring Results,
Suggestions for Implementation of various Action Plans.

o gk wN

Generic Structure of Report:

1) Purpose of the Report, explaining the need of a Compliance Report and Methodology
Adopted for preparation of Report.

2) Environment Clearance Letter, prescribing all the conditions & guidelines to be followed
during construction Phase and Operation Phase of the Project.

3) Site Study Report, showing status of the project and site photographs.

4) Compliance Report, explaining the entire General & specific conditions in the EC Letter and
providing details with respect to each condition/ guideline.

5) Monitoring Reports & Analysis, showing the level of emission with in the project site for
various Environment Parameters.

6) Suggestions for Implementation.

2|Page
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SAND STONE (BUILDING STONE) MINE

POINT WISE COMPLIANCE TO CONDITIONS OF EC ISSUED BY DEIAA, MIRZAPUR, UP,
VIDE LETTER NO. Ref No. 535/Parya/DEAC/SANDSTONE/MZP/2017, Dated 07-09-2017

Environment Clearance of project **Sand Stone (Building Stone) Mining Project” Araji

No. — 180/2, Village: Bhagautidei, Tehsil:

Chunar, District: Mirzapur, U.P.

Compliance (July 2023 to December 2023)
Details of Environmental Clearance:
1. The environmental clearance is sought for Sandstone (Building Stone) Mining Project at Araji No. 180/2, Village:

Bhagautidei, Tehsil Chunar & District: Mirzapur, State: Uttar Pradesh. (Lease Area- 2.02 Ha).

2. Environmental Clearance for the proposal has been issued by DEIAA, Mirzapur U.P, vide ref of. MOEFCC Proposal
no. 535/Parya/DEAC/Sandstone/MZP/2017 on 07-09-2017 for the production of 1,20,000 m*/annum.

S.No.

Conditions

Compliance Status

(a) GENERAL CONDITIONS

1.

Any addition of the mining area, change of Khasra
numbers, enhancement of capacity, change in mining
technology, modernization and scope of working shall
require prior environmental clearance as per EIA
notification, 2006.

Noted and agreed.

No change in the calendar plan including excavation,
guantum of mineral and waste shall be made.

Noted
The approved quantity to be extracted from the

Mining Lease of Sand stone is 1,20,000 m* and no
change has been made in the same

Mining will be carried out as per the approved mining
plan. In case of any violation of mining plan, the
Environmental Clearance given by DEIAA will be
deemed null & void.

Noted and agreed.
Mining will be carried out as per the approved Mining
Plan.

Four ambient air quality monitoring stations shall be
established in the core zone as well as in the buffer
zone for RSPM, SPM, SO, No, monitoring. Location
of the stations should be decided based on the
meteorological data, topographical features and
environmentally and ecologically sensitive targets and
frequency of monitoring should be undertaken in
consultation with the State Pollution Control Board.
The monitored data for criteria pollutants shall be
regularly up loaded on the company’s website and
also displayed at website.

Noted and complied.

Ambient air quality report is attached as Annexure
V.

Data on ambient air quality (RSPM, SPM, SO, Noy)
should be regularly submitted to the Regional office.
MoEF. & CC Gol. , Lucknow and the State Pollution
Control Board/Central Pollution Control Board once
in six months.

Noted and agreed.

3|Page
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SAND STONE (BUILDING STONE) MINE

6. | Ambient air quality at the boundary of the mine | Noted and agreed.
premises shall confirm to the norms prescribed in
MoEF & CC notification no GSR/826(E) dt.

16.11.09.

7. | Fugitive dust emission from all the sources shall be | Noted and Complied.
controlled regularly. Water spraying arrangement on | e  Water is regularly sprinkled in the transportation
haul roads, loading and unloading and at transfer route of the vehicles.
points shall be provided and properly maintained. e Haulage road is regularly maintained.

8. | Measures shall be taken for control of noise levels | Noted and Complied.
below 85 dBA in the work environment Workers | e  Only day time mining is carried out.
engaged in operations of HEMM. Etc. shall be | e  Noise controlled machineries are utilized in the
provided with ear plugs/ muffs and health records of mining activity.
the workers shall be maintained. e Regular health checkup camps are organized.

9. | Industrial waste water (workshop and waste water | Not applicable, No waste water is generated from the
from the mine) should be properly collected, treated | mine site. So no need for the treatment.
so as to conform to the standards prescribed under
GSR422 (E) dated 19™ may, 1991 and 31* December.

1993 or as amended from time to time. Oil and grease
trap shall be installed before discharge of workshop
effluents.

10. | Personnel working in areas shall be provided with | ¢ PPEs are provided to the workers at working site.
protective respiratory devices like mask and they shall | ¢ Regular health checks up camps are also
also be imparted adequate training and information on organized.
safety and health aspects.

11. | Special measure shall be adopted to prevent the | Noted.
nearby settlements from the impacts of mining | Special measures will be adopted to prevent the
activities. nearby settlements from the impacts of mining.

e Haulage road is regularly maintained.

e PUC certified wvehicles are deployed for
Transportation.

e Water sprinkling is carried out twice a day.

12. | The transportation of the materials shall be limited to | Noted and agreed, as transportation of Minerals will
day hours time only. be carried out during day hours.

13. | Provision shall be made for the housing the labourers | e Temporary rest shelters are provided on site.
within the site with all necessary infrastructure and e Local peoples are deployed in mining activities.
facilities such as fuel for cooking, mobile toilets,
mobile, safe drinking water, medical health care,
créeche etc. The housing may be in the form of
temporary structures to be removed after the
completion of the project.

14. | A separate Environmental Cell with suitable qualified | Noted and Complied.

personnel shall be set-up under the control of Senior
Executive, who will directly report to the head of the
organization.

4|Page
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SAND STONE (BUILDING STONE) MINE

15.

The project proponent shall inform to the DEIAA,
MoEF & CC Gol, Lucknow and Regional Office,
State Pollution Control Board regarding date of
financial closures and final approval of the project by
the concerned authorities and the date of start of land
development work.

It will be complied.

16.

The fund earmarked for environmental protection
measures shall be kept in separate account and shall
not be diverted for other purpose. Year wise
expenditure shall be reported to the DEIAA Mirzapur,
MoEF, and Regional Office, State Pollution Control
Board.

Budget for EMP is allocated and utilized.

17.

The Regional Office, MoEF & CC, Gol, Lucknow
and State Pollution Control Board shall monitor
compliance of the stipulated conditions. A complete
set of documents, including, Form-1M, Prefeasibility
Report & Mining Plan Environment Impact
Assessment Report, Environmental Management
Plan, Public hearing and other documents information
should be given to Regional Office of the MoEF &
CC, Gol. Lucknow and State Pollution Control
Board.

Noted and agreed.

18.

A copy of the environmental clearance shall be
submitted by the Project Proponent to the Heads of
the Local Bodies, Panchayat and Municipal Bodies as
applicable in the matter.

Noted and agreed.

19.

The Project Proponent shall advertise at least in two
local newspapers widely circulated, one of which
shall be in the vernacular language of the locality
concerned, within 7 days of the issue of the clearance
letter informing, that the project has been accorded
environmental clearance and a copy of the clearance
letter is available with the District Level Environment
Impact Assessment Authority (DEIAA), Mirzapur.

Noted and agreed.

20.

The Project Proponent has to submit half yearly
compliance report of the stipulated prior
environmental clearance terms and conditions in hard
and soft copy to the DEIAA Mirzapur on 1st June and
I st December of each calendar year.

Noted and agreed.

The compliance is being submitted regularly on or at
least within the stipulated time frame as per DEIAA ,
Mirzapur

21.

The DEIAA may alter/modify the above conditions or
stipulate any further condition in the interest of
environment protection.

Noted and agreed.

22.

Concealing factual data or submission of
false/fabricated data and failure to comply with any of
the conditions mentioned above may result in

Noted and agreed.

5|Page




Six Monthly Compli rt of EC Conditions
(July Zozﬁgémber 2023) 1 9
SAND STONE (BUILDING STONE) MINE

withdrawal of this clearance and attract action under
the provisions of Environment (Protection) Act. 1986.

(b) Specific Con

ditions

The Environmental clearance will be co-terminus
with the mining lease period.

Noted and agreed.

Environmental clearance is subject to obtain forest
clearance under Forest (Conservation) Act, 1980 as
applicable.

No forest land is utilized in the mining or its related
activities

All the necessary clearances were already taken from
Forest Department by the Mines department before
auctioning the lease.

Wildlife conservation plan shall be prepared in
consultation with the wildlife department and
implemented within six months. The plan shall
comprise of in-built monitoring mechanism with
special emphasis to protection of Schedule- | species.
The status of implementation shall be submittal to the
DEIAA Mirzapur.

Not applicable.

Schedule I species are not found in the Core Zone.

Local employable youth shall be trained in skills
relevant to the project for eventual employment in the
project itself and to the extent feasible. Outside
people shall not be employed.

Noted and agreed
Local peoples are deployed in mining activities and
proper training programme are conducted.

A 50 m barrier of no mining zone all along the side(s)
facing the nallah (if any) passing through the lease
area or if passing adjacent the lease shall be
demarcated and thick vegetation of native species
raised, Status of implementation shall be submitted to
the Regional Office of the Ministry on half yearly
basis.

Noted and agreed.

Sand stone lease depth of mining should be restricted
not more than 20 meter from Surface.

Noted and agreed

Shelter belt i.e. 'Wind Break consisting of adequate
tiers of plantations around lease facing the human
habitation, school / agricultural fields etc. (if any in
the vicinity) shall be raised.

Noted and agreed.

Blast vibration study shall be carried out and report
submitted to the UPPCB /DEIAA.

Noted and agreed.

Personnel exposure monitoring for dust shall be
carried out for the worker, and records maintained.

e PPEs are provided to the workers at working
site.

e Regular health checks up camps are also
organized.

e Ear plugs are being provided to the laborers
who engaged near noise making machineries.
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10.

Need based assessment for the nearby villages shall
be conducted to study economic measures which can
help in upliftment of poor section of society. Income
generating projects / tools such as development of IT
fodder farm, fruit hearing orchards, vocational
training etc. can form a part of such programme.
Company shall provide separate budget for
community development activities and income
generating programmes. This will be in addition to
vocational training for individuals imparted to take up
self-employment and jobs.

Noted and agreed.
Budget for CER Activities is allocated @2% of the
total Project Cost.

11.

Land-use pattern of the nearby villages shall be
studied and action plan for abatement and
compensation for damage to agricultural land/
common property land (if any) in the nearby villages
due to mining activity shall be submitted to the
Regional Office of the ministry within six months.
Annual status of implementation of the plan and
expenditure thereon shall be reported to the Regional
Office of the Ministry from time to time.

Noted and agreed.

12.

Rainwater harvesting shall be undertaken to recharge
the ground water sources. Status of implementation
shall be submitted to the Regional Office of the
Ministry within six months and thereafter every year
from the next consequent year.

Not Applicable.

13.

Measures for prevention and control of soil erosion
and management of silt (as applicable) shall be
undertaken. Protection of dumps, if generated, against
erosion shall be carried out with geo-textile matting or
other suitable material, and thick plantations of native
trees and shrubs shall be carried out at the dump
slopes. Dumps shall be protected by retaining walls.

All the mined out material is sent to crushing unit for
the making of gitti and boulders.

The entire ROM are saleable no waste or dumps are
maintained at site.

14.

Waste management plan should be in accordance to
the approved mining plan. Trenches /garland drains
(as applicable) shall be constructed at foot of dumps
and coco filters installed at regular intervals to arrest
silt from being carried to water bodies. Adequate
number of Check Dams and Gully Plugs shall be
constructed across seasonal/perennial nallahs (if any)
following through the ML area and silts arrested. De-
silting at regular intervals shall be carried out.

Noted and agreed

Waste Management will be done as per approved
Mining Plan.

15.

Garland drain of appropriate size, gradient and length
shall be constructed (as applicable) for both mine pit
and for waste dump and sump capacity shall be
designed keeping 50% safety margin over and above
peak sudden rainfall (based on 50 years data) and

Noted and agreed
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maximum discharge in the area adjoining the mine
site. Sump capacity shall also provide adequate
retention period to allow proper settling of silt
material. Sedimentation pits shall be constructed at
the corners of the garland drains and de-silted at
regular intervals.

16.

Groundwater in the core zone shall be regularly
monitored for contamination and depletion due to
mining activity and records maintained. The
monitoring data shall be submitted to the regional
office of the Ministry regularly. Further, monitoring
points shall be located between the mine and drainage
in the direction of flow of ground water shall be set
up and records maintained.

Noted and agreed.

17.

Fugitive dust generation shall be controlled. Fugitive
dust emission shall be regularly monitored at
locations of nearest human habitation (including
schools and other public amenities located nearest to
sources of dust generation as applicable) and records
submitted to the Regional Office of the Ministry.

Noted and agreed.

Measures taken to Control the air pollution at site:

e Haulage road is regularly maintained.

e PUC certified vehicles are deployed for
Transportation.

e All the vehicles are covered by tarpaulin sheet
during the transportation of the mineral.

e Water sprinkling is carried out twice a day.

18.

Occupational health and safety measures for the
workers including identification of work related
health hazards, training on malaria eradication, HIV
and health effects on exposure to mineral dust etc,
shall be carried out. The company shall engage a full
time qualified doctor who is trained in occupational
health. Periodic monitoring for exposure to respirable
mineral dust on the workers shall be conducted and
records maintained including; health records of the
workers. Awareness programme for workers on
impact of mining on their health and precautionary
measures like use of personal equipments etc. shall be
carried out periodically Review of impact of various
health measures undertaken (at interval of five years
of less) shall be conducted followed by follow up
action wherever required.

Occupational Health and Safety Measures is

undertaken periodically.

e PPEs are provided to the workers working site.

¢ Regular health checks up camps are also organized.

¢ Regular health and safety related trainings are also
provided to workers.

19.

Top soil (if any) and solid waste shall be stacked
properly with proper slope and adequate safeguards
and shall be utilized for backfilling (wherever
applicable) for reclamation and rehabilitation of
mined out area in accordance to the reclamation plan
of approved mining plan. Top soil shall be separately
stacked for utilization later for reclamation and shall
not be stacked along with over burden.

Noted, no top soil is available in the mining lease area.
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20.

Overburden (0B) shall be stacked at earmarked dump
site(s) only and shall not be kept active for long
period. The maximum height of the dump shall not
exceed 30 m, each stage shall preferably be of 10 m
and overall slope of the dump shall not exceed 28°.
The OB dump shall be back filled. The OB dumps
shall be scientifically vegetated with suitable native
species to prevent erosion and surface run off.
Monitoring and management of rehabilitated areas
shall continue until the vegetation becomes self-
sustaining. Compliance status shall be submitted to
the. Ministry of Environment & Forests on six
monthly basis.

Not Applicable

21.

Slope of the mining bench and ultimate pit limit shall
be as per the mining scheme approved by Indian
Bureau of Mines /other Competent Authority.

Noted.

Mining is being done strictly as per the approved
mining plan under the supervision of trained miners
employed on the mine.

22.

Adequate plantation shall be raised in the ML area
haul roads, OB dump sites etc. Green belt
development shall be carried out considering CPCB
guidelines including selection of plant species and in
consultation -with the local DFO [/ Agriculture
Department. Herbs and shrubs shall able form a part
of afforestation programme besides tree plantation.
The density of the trees should be in accordance to the
approved mining plan shall not be less than 2500
plants per ha. The company shall involve local people
with the help of self-help group for plantation
programme. Details of year wise afforestation
programme including rehabilitation of mined Out area
Shall be submitted to the Regional Office of the
Ministry every year.

Noted and agreed.
Plantation Photographs is aanexed as Annexure 1V.

23.

Regular monitoring of ground water level and quality
shall be carried out by establishing a network of
existing wells and constructing new piezometers
during the mining operation. The monitoring shall be
carried out four times in a year pre-monsoon (April -
May), monsoon (August), post- monsoon (November)
and winter (January.) and the data thus collected shall
be regularly sent to MoEF. Central Ground Water
Authority and Regional Director, Central Ground
Water Board.

Noted and agreed
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24.

Adequate air monitoring stations shall be installed in
areas of human habitations near the mine and the
results of ambient air quality shall be maintained and
regularly submitted to the Regional Office of the
Ministry. The monitored data for criteria pollutants
shall be regularly uploaded on the company's website
and also displayed at project site.

Noted and agreed

25.

The waste water from the mine shall be treated to
conform to the prescribe standards before discharging
in to the natural stream. The discharged water from
the falling Darn (if any) shall be regularly monitored
and report submitted to the RO. Ministry of
Environment & Forests and the State Pollution
Control Board.

Not Applicable, as no waste water will be generated
from mine.

26.

Vehicular emissions shall be kept under control and
regularly monitored. Vehicles used for transportation
of mineral and others shall have valid permissions as
prescribed under Central Motor Vehicle Rules, 1989
and its amendments.. Transportation of mineral shall
be done only during day time. The vehicles
transporting mineral shall be covered with a tarpaulin
or other suitable enclosures so that no dust
particles/fine matters escape during the course of
transportation No overloading of mineral for
transportation shall be committed. The trucks
transporting mineral shall not pass through wild life
sanctuary.

¢ Overloading is avoided.

e PUC certified vehicles are
transportation of mineral.

e All the vehicles are covered by tarpaulin sheet
during the transportation of the mineral.

e Water sprinkling is carried out twice a day.

used in the

27.

Prior permission from the Competent Authority shall
be obtained for extraction of ground water, if any.

Noted and agreed.

28.

Action plan for implementation with respect to
suggestions/ improvements and recommendations
made during public consultation/hearing (as
applicable) shall be submitted to the Ministry and the
State Govt. within six months. (no public hearing is
conducted for projects less than 5 ha area of B2
category)

Not Applicable

Public hearing will not be conducted because the
Project falls under B2 category with Lease area 2.02
Hect which is less than 5 ha.

29.

A final mine closure plan, along with details of
Corpus Fund, shall be submitted (if applicable) to the
RO Ministry of Environment & Forests & DEIAA,
SEIAA UP, 5 years in advance of final mine closure
for approval.

Noted and agreed.

30.

Solid waste material viz gutkha rappers, plastic bags,
glasses etc. to be generated during project activity
will be separately stored in bins and managed as per

Solid Waste material viz gutkha rappers, plastic bags,
glasses etc. are collected and disposed of as per
Municipal Solid Waste Management Rule.
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Solid Waste Management rules.

31.

Issues raised during public presentation be strictly
complied during operation phase. (no public hearing
is conducted for projects less than 5 ha area of B2
category).

Not applicable
As no public hearing will be conducted for projects
less than 5 ha area of B2 category.

32.

Project proponent should maintain a register for
information on (a) Quantity of material excavated /
collected (b) manpower and (c) Number of Trucks
deployed for transportation of mineral per day.

Noted and agreed

33.

In case project falling within 10 Km area of wild life
sanctuaries a clearance from the National Board of
Wild Life is to obtain even eco-sensitive zone (ESZ)
has not been earmarked.

Not applicable
As the project does not fall within 10 km area of Wild
life Sanctuaries.

34.

Project does not fall under any buffer zone of no-
development as declared/identified under any law.

The Project Proponent will be ensured that there is no
any activity identified/declared under any law within
10 km Buffer Zone.

35.

33% Green belt development shall be carried out
considering CPCB guidelines including selection of
plant species and in consultation with the local DFO/
Agriculture Department Herbs and shrubs shall also
form a part of aforestation programme besides tree
plantation. The company shall involve local people
for plantation programme. Details of year wise
afforestation programme including rehabilitation of
mined out area shall be submitted to the Regional
Office, MoEF, Gol, DEIAA. Mirzapur every year.

Budget for plantation is also allocated and it will be
implemented in consultation with the DFO.
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Annexure- 111
Approved Mining Plan
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INTRODUCTION

Mining is @ major contributar (2'nd
0.11% of total land area (

) to the national GDP (4%) occupying about
million people (4 %

329 m ha)

and providing employment generation 1.1
Ve country (Saviour, M.N)

the altar of economy. Scientific mini

toration and r ng operations accompanied by ecological
res egeneration of mined wastelands and judicious use of
geclogical resources,

with search for eco- -friendly substitutes and altemzm:;fe@

must provide sensational revelation to the irapact of mining on?® hur‘flﬁm
ecosystem.

£ ..f - :r‘- %"t
Sandstone reserves in India are sprcad over the states of Andhra E,r_aﬁiie
Assam, Bihar, Gujarat, Haryana,

Madhya Pradesh, Mcghal"ya Mazoﬁmﬁ,
Karnataka, Orissa, Punjab, Rajasthan, Uttar Pradesh, Tamil Nadu\aLWses’&/

Bengal. In Uttar Pradesh, sandstones suitable for making slabs and Gles are
located in Agra, Mirzapur, Lalitpur, Allahabad and Sonbhadra districts. due to
increasing demand of sandstones in development of parks, memorials and

busts has led to increase in business for mine owners. Ilowever

, present
project pertains to aggregate mining.

In Uttar Pradesh, revenue generated from mining of Minor Minerals contributes
60% of total income generated from mining implying that mining of minor
minerals is equally important to the state.

This proposal is being prepared for an area of of about 2.C2 Ha in village
Bhagautidei ,Teh- Chunar, District-Mirzapur,Uttrar,Pradesh. Applicant Sri
Rajesh Bhaj Patel S/o Late Sri Jagdish Singh intends to minc out the
mineral from this area. The applicant approaches us lo develop a scientific,

—— ¢ friendly mine plan for this area. His consent is attached as
nment frien

. L
Annexure—I. T t
M o ‘ L

i W

i T EINR

42
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1.0 GENERAL

CHAPTER 1

__‘_-‘_____'_“—‘—-__
a) | Na pplicas———
Sri Rajesh Bhai Patel
Address ~~  —— — | |5/O lateSriJagdish Singh
R/0O- Vill-Ramarsahi, Teh-

_ Chunar,Dist -Mirzapur (U.P)
Distriect =~~~ ——————
R Mirzapur

| __PIW_ Uttar Pradesh
Phone
b) | Status of the applicant :
Private individual Yo e
Cooperative No s
Private Company 'No
Public Company No
Public Sector Undertaking No i
Joint Sector Undertaking  No i Pl S
Other No \\ ¥ q‘:»ﬁ
¢) | Mineral(s) which the applicant Building Stone (¢ & e]
intends toc mine y
d) | Period for which the mining lease 10 Years . ket
ranted / renewed Lease is granted on date
e or.g / 15.11.2014. Lease is valid
up to 14.11.2024. Copy of
Lease Deed & other relevant
papers are attached as
Annexure II B
= : e Umesh Pratap Singh Chauhan
e) | Name of the RQP preparing ¥ |
miningplan _____— . 4[366‘ Vikash Nagar,
Lucknow-226022
Adayess _—— ] 19415195706
e it I RS ——
Fax SRR . | RQP/DDN/I 65/2005/A
Registration _I\Jgfff*““j ]16.03.2015
Valid upto agency | |- -
Secting AEeT 2
' Name of the prospectiBa=E=="""" |

__lAddress —

43
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2.0 LOCATION CHAPTER 2
.@LE@@;‘““

—al with lora s I o
 District and State location map) [ | Atfached as Plate No. 1
Taluka — —————

"[_Mirza_pur, Uttar Pradesh

S |
Vilage @ ———— | |Chunar 1
i 0./ Bl
iange [ Fellin Serie{s ethk | Bhukhnd no. 180/2 \
rea (hectareg s = —
— 2.4 a[s.

Whether the area is in forest N032 ha [5.0 Acre] J
(Please specify whether protected l
| |reserved etc.) area | hectares) ’ l
r 3 s |
i ownership / Occupancy Private Individal |
Latitude and Longitude Latitude \

250 02'38.50" N to
250 02'39.81"N \

81058 31.76" E to
810'58* 33.57" E ; S
Pasture land U‘_,a_ﬁél@ﬁith—iur_f‘f‘;__\
without scrup) s° . b

[+ ="'=:“~‘e" Pl 3.

ang leabe &
R g.lopPP

Longitude \

Land Use Pattern

b) Attach a location map showing boundaries of t
adjoining area, roadways, railways, natural drain Stes
other surface features, if any. It is preferred thag the™area
marked on a Survey of India topographical map o

“area ‘be/
cadastral

map or forest map as the case may be. However if none of these
are available, the area should be marked on a ?lan- prf:pared

k especially for the purpose on a scale of 1 : 50000 linking it with

any important reference point available in and around the area.

cadastral map is shown in Plate No. 4. Key Plan
LEgis amed, B Km radius arca along the peripher}r of lease

ing 5
Buffer Zone Shg-‘zlrrlfgposhcet /google image is shown in PlateNo. 2 &
in Survey of Inc: hed as Plate No. 5.

3. Surface Plan is attac
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CHAPTER 3

3, GEOLOGY AND EXPLQRATION
a) Describe briefly ¢
: plain land or : h:;f EEneral topography explaining whether it is a
within the leaseholz a;:: and local geology of the mineral deposit
. a h . . .
scale with 3-10 m, con ¢h a geological plan on 1:1000 / 1:2000

tour int
Topography e,

This 18 small mining area comprising only 2.02ha Jand. The area shows
CapRgE Py 1 1 original as mining activity in past is very limited. Almost all
of the arca is covered by weathered sandstone /top soil. Mining activity is
very limited in a small pits. The hillock having mild slope in all the
directions. Hillock trends NW to SE. Mining activity in the area is very
limited. The depth of pit is 3 to 5 m. Lease area has a gentle siope towards
South East. The highest RL about 10945 m is towards North West
direction where as the lowest point is about RL 104.20 m is towards South
East in the area. Lease area comprises pasture land. There is no

agricultural land within area. Topography is shown in Plate no. 5.
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Geology
Regional Geology.

The sandstone of (1:
this areg ;
of the area belongs to 'S of upper part of Kaimur plateau. The geology

3 Vi
comprises of Upper mdh.& yan Super Group. Geologicaly the area
Sandstone / sandstg vindhyan formations consisting of

by quarternary allui?;;ua;t;fte and shale. Vindhyan formation is overlain
Upper vindhyayar, fUrma_;;- Ich was deposited on the eroded basement.
two groups the upper lgn Iepresented by kaimur series are divided into
and silicified shales at 1?1-? lower. The lower kaimur consists of quartzite
of lower Kaimur j - bas.e followed by susnai conglomerates. The top

" 15 characterized by thick shales belonging to Vijaigarh

shales. Th i
hal € upper kaimur are represented by brown to red, fine grained
sandstone followed by white chandraul quartzite.

Geology of the area:

The Vindhya mountains range rises in Mirzapur district and cxtends,'i_q--thé’ -
south west. The soil is generally red and the terrain generally rocky in-the - . ™,
District Geology. The geological formations met with in the area are t{le i3
quartzites of Vindhyan System and Quaternary alluvium. The quartz{tgs
are found in the central and the southern parts of the area, forming hﬂl§ &
and highlands. They strike NE-SW to ENE-WSW dipping at high E.Ilglfa\‘s*/
towards north-west. Two main sets of joints present in the quartzites =
bedding joints and vertical dip joints. Alluvium in the area is found in the
extreme northern part and on either side of the river Ganga. It 1s also

found locally in scattered patches throughcout the area. Alluvium of the

silt, sand and occasionally, kankar.

area comprises clay,

Local Geology:

The top soil is present all the over the lease area which was derived from
€ top

i type and the Sandstone of the

¢ - surrounding rock t
Hie: ‘WG EIAICRE ol e : ineral sandstone is found. The colour of

h this top soil cover mi : _
a5eR, baneat jlow. The Sandstone of the area is medium to fine
- is light ye€ ¢ ' .
Sar?ds‘;on’;hlbt};iszss of soil has heen considered about 0.10m.
grained. The e
(B) Structure of the Deposit: , :
: District 18 hard rocky and the soils are residual,
4 ferpaic i ittt d alfisols, derived from recent alluvium and
well-drained cntis“"l(sDta:ndmu[ orthoquartzites), sandy o sandy loam and

1 € _

Ksimur sandstones
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reddish to reddish brow
alluvium, in the northe
geology has affected the

g ,
- "' colour. The entisols are formed in recent
Part of district along gangetic alluvium. The

50Cio- i
10-€conomic structure of the region.

A surface plar i
plan showing geology of the area is given as Plate No. 5.

::::Or;?:alb:::] l .Prosp?c“ng / eiiploration work done to date viz.

; PPIng with the evidence already existing about the
mineral deposit in the area or in the vicinity.,
lelor mineral leases are adjacent to each other. Mining activities in other
ad_]ace'nt areas are in progress hence prospecting work does not require.
There is no any possibility of other mineral to be found in the area. e T

LA
- R #

Describe briefly, exploration proposed to be carried out year-wise_i_f?ﬁlii_j;, \ et
the next five years indicating csame on the genlogical plan. G

It ig apt to reiterate here that mining is being carried out in surrognga 3-.;2 / ‘_ /
areas hence, year wisc prospecting proposal is not given. N roas ({j}'/
l‘"\_ I ?‘ -,




5676

CHAPTER 4

4. RESERVES
a) Give estimates of geolo
Probable and Possiple

. supported by analytica

gleal reseryeg along-with grade under Proved,

Categories by standard method of estimation
I reports,

The area has a gentle slope tow

: ards e irecti -
reserves is as below: ast direction. Summary of geo;ogxcaj

Parti
enlace UNFC Reserves in cum
classification -
1 PrOVEd Categmy RCSEWCS 11 1- - 525990
2 | Probable Category Reserves 122 175330
3 | Possible Category Reserves 333 85840
Total _ 282785
Method of estimation of Geological Reserves: e -y
e Geological reserves have been estimated by the crosg/ seétion 3
B! i R
method. vl ."'
s Geological Cross sections at a interval of 55m & S4m has%ﬁ‘égh; tepaT
to estimate the geological reserves. N et

THe area of mineral in each section is calculated. Ave
between two sections has been calculated. For example if area of section
1-1’ comes “A” and area of gection 2-2’ comes “B* then the average area

i i 4 -2’ wi (A+B)/2.
ection 1-1’ fo 5.2’ will be ( . .
. '1;1:8::::;: area has been multiplied by the distance in between two

. : e yvolume.
15:012101’15 th ;g:):otj] of 95% has been considered to get the recoverable
* Recovery fa e . -
Ir'eserves. " -d sandstone. The thickness of soil
; : il cover/weatherc
« The overburden is 80!
) in 0.10m _
has been CUI}SJd;:zc; lgI:tﬁ has been considered 95% by volume wise.
¢ Production of SO ' :
eological Reserves
- W mining activitics have gone more than 42m
On the surrounding nearby f. ﬂ‘je’ﬁma" Considering _this in ‘account following -
deep from the topograPhty & BT T g0
" triteria has been adopted: .~ .. RS

Categorization of G

MG L
0 nlin & Ed e

48
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proved Category Reserves;

All the quantity ocCcurring up to 30mR
considered as “Proved Category”
Probable Category of Reserves.

Al the quantity occurring 10m Vertically below the proved reserves has been
considered as “Probable Reserves”,

Probable Category of Reserves:

Al the quantity occurring 5m vertically below the probable reserves has been

considered as “Possible Reserves”,
- " ‘-ﬂ—\--"ﬂ""-

Geological Cross Sections showing the category is given as Plate No._:_s_;f;;?\ﬁ '_

The detail of geological reserves area given in table below: 4

GEOLOGICAL RESERVES

|  SECTION AVERAGE DISTANCE IN GEOLOGICAL | ]
ALONG AREA IN BETWEEN RESERVES
BETWEEN SECTIONS IN CUM
SECTIONS IN M
IN SQM
" PROVED CATEGORY OF RESERVES K
=1 4350 55 239250 227288 |
2-2’ 5310 54 286740 272403
TOTAL 525990 499691
PROBABLE CATEGORY OF RESERVES
55 79750 75763
' 1459 54 95580 90801
- —JEE 175330 166564
TOTAL
————Pos—s—ﬁﬁ;@y OF RESERVES
a5 | 44000 41800
1-1° 89 .. 54 51840 49248

_\_--_'_‘—-——_______
| 2.9° 96 | 95840 91048
(ToTAL ’/’//::’/L,,( =
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p) Indicate mineable

: Fese
applicable as per the pro 'Ves by sl

Posed Mining -
The mineable reserves haye
zone has been left all along ¢ Puted by slice plans. 7.5m wide barrier
up to RL 63 m have been gray, Oundary. Benches/slices from RL 108 m
thickness of slice (the heig 1 on Conceptual Plan/Ultimate Pit plan. The

ht of he
; . nch) has been taken 3 m to estimate the
mineable reserves. Detailg o mineable reserves are as below:

ce plan/level plan method as
rameters

been com
he leaSe b

MINEABLE RESERVES

: Average | Thickness |_ Mineable |
Slice/Bench ; Reserves
Level in m area of Slice o ROM Reserves SOIL
in SQM Slice/Bench (95%) in | IN CUM
___| height inm | ("™ cum |
=9 108 6000 3.0 18000 17100 900
| 105 12300 3.0 36900 35055 1045
_ 102 16800 3.0 50400 47880 1520
|99 15400 3.0 46200 43890 1310
96 13912 3.0 41736 39649 0
93 12780 3.0 38340 36423 0
90 ‘ 11560 3.0 34680 32946 0
87 10400 3.0 31200 29640 0
84 9375 3.0 28125 26719 0
81 2024 3.0 24072 22868 0
BT 6944 3.0 20832 19790 0
75 6424 3.0 19272 18308 0
i 72 5490 3.0 16470 15647 0
&0 4760 3.0 14280 13566 0
|66 3780 | 3.0 .. 10773 “is O
—63 1200 3.0 3600 3420~ | Q:?:TA\
——— | | 435447 413674 | 4:;!.753\,
Total B }\n 2
iven in Plate No.7 \Q e I
; is given n e No. @ Ay
The ultimate Pit Plan/Conceptual RS oW i
PR _,";
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CHAPTER 5

5.a) DEVELOPMENT Anp PRODUCT
Outline briefl ION PROGRAMME

o for the first ﬂz; Y:ar_“'ise. development and production programme

o N inclu‘ﬁng Precautions to be ohserved to prevent

pits, Scattering of waste and sub-grade
of mineral in ground.

haphazard excavatiop of

mineral and avoidab]e loss
Existing Method

This is small mining area co

. . mprising only 2.02 _ ea shows
topography in origina] as mi i y'202ka land, Thean

of the arca is covered b, ning activity in past is very limited. Almo_st a_ll
i . Y Weathered sandstone /top soil. Mining activity 1s
very Hmited il small pits. The hilicok having wild slope da all the
C%"'f_?CthHSi- Hillock trends SW to E. Mining acgivity in the area is very
limited. The depth of pitis 3 ta 5 m. Lease area has a gentle slope towards
South East. The highest RL about 102.45 m is towards North West
direction where as the lowest point is about RL 104.20 m is towards South
East in the area. Lease area comprises pasture land. There is no
agricultural land within area. Topography is shown in Plate no. 5.
Planning in brief & Proposed Production

+ Mining will be done in a scientific manner.
* Mining will be done within the mining limits. 7.5m wide strip all along.the

T
ot

lease bbundary will left out.
* Bench height will be kept 3m. i S
*  Width of working bench will be kept not less than 50 mi:“%t awag*p laée
width of bench should not be less than height. \’:L;f;:‘,
*  Mining will be done from the highest level of RL 108 m. i
*  Top soil will be scraped out and used maintaining the road and dev ng

green belt all along the leasc boundary

*  Overall slope of pit shall be maintained 45degree

This will be an open cast seml mechanized mine. Blasting will be done as &,
When required. Jack hammerT, Compressor, Pokland, D“T“P“‘ TI'HCto.r ete. will
be deployed to fascinatc the mining OM'CTb“fdeﬂ'm!al_r:l}' top soil will be
femoved carsfully and stacked at cérmﬂrl{-ﬁ? tfml?or:? ’p i 1Af}.er PERApIng
the tep surface blast hole will be i w'zl lrw J?L— l~d[r:1rt.]er & Ln-rnpressor.
Blasted materjal will be loaded 11t d"?mph?n m; N ctilh0 }?S sl dispatiiied,
Big boulder will be further Loken nio SDOGCS, Ahoke, sding @t e,

<8

gn
e N

. o
-

RELE

P

P2
.z
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manually with the help Crow bgy & hammers, Material will be stacked rl'ear
the worKing f::ftce. The required Mmaterial will finally be dispatched to parties.
The size of Patia, Boulders and soling gitti js as below:

Boulder 16 inch to 18 inch
Sinch to 12 inch

Soling gitti 1inch to 1.5 inch

patia 3 inch * 18 inch * 48 inch

Machinery & Mining Equipment
Following equipment will be used in the mining

® Jack Hammer

. Compressor
. Pokland

. Dumper

. Tractor

. Crowbars

. Hammers etc.

Year-wise Planning
About 85000 cum/annum mineral is proposed to excavate during 5 year’s

period. The only solid waste is top soil which will be kept separately on
7.5m wide strip. All the ROM is sold in the market. Development is mainly
construction of roads to approach working benches. Mining is proposed in
15 benches during 5 years period. About 720 m long mine road will be
developed to approach the benches RL 108 m to RL 63 m. Overall slope of
road is kept 1:16. Overall pit slope has been considerid _?t 45 degree.

i 8 O
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Mining will be starteq from the p;

mineral 1s proposed tq be e
pe worked durin

5681

1gher side of the lease

XCavated in this year.

. About 85,000 cum

Following benches will
E_hﬁ‘_}*_e_ar:
Ffench nchRLin | Openino—T1T—— —
balanc f Production Closing | Soil in cum
e in cum balance in
= cum

igi 8000 :@ 0 900

" Total “1‘9@—0—— 30100 20300 900

- *(}—SEQQ———JL 85000 20300 2845

Production 2nd Year

Existing benches will be further extended to achieve the production.

About 85,000 cum miieral is proposed to be excavated in this yeai.

Following benches will be excavated in this year:

' Bench RL in Opening Production Closing Soil in cum |
M balance in in cum balance in
cum cum
102 20300 20300 0 620
99 46200 46200 0 1310
96 41736 18500 23236 0
Total 108236 85000 23236 ‘ 1930 a
&\

Production 3rd Year

Existing benches will be further extended to achieve t 18 prc.duc:tmn i"b

85,000 cum mineral is proposed to be excavated in tm_b w

benches will be excavated in this year:

Bench RL in Opening
M palance in
cum |
96 _'—__2112_3_6 e
93 38340
T e | 34680
Totalgo -—1 96256

‘-s_

e F{rﬁo\vmo

R

-'\--—_— _-\-

Production Closing
in cum balance in
- c<um
| 23236 o
3830 | 0
23424 11256 |
85000 11256

Soil in cum

Wz
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Productiﬂn 4th Year

benches will be exe

Bench RL in |

—

Existing benches will he furyy
1e
85,000 cum mine;

Production 5th Year
Existing benches will be further extended to achieve the production. About

Posed to he excq

5682

r extended 1o

this year:

vated in this year.

achieve the production. Abcut

Following

Opening | o~ — | -
M balancen;g Production Closing Soil in cum
& n in cum balance in '
T e pe— cum
. | lizsg 11256 | o 0
Tl %200 T a5 |, N
i 28125 28125 = o
--___-_‘___-L-_-___‘——
81
| ° | 28072 14419 9653 0
__‘_-_—_-_-__'_—‘—\—
_Total 94653 | 85000 e .
e —

85,000 cum mineral is proposed to be excavated in this yvear. Following

benches will be excavated in this vear:

Bench RL in Opening Production Closing Soil in cum
M balance in © in eum balance in
cum cum _
81 9653 9653 0 4% ey O
78 20832 20832 0 £ uh o\ DY\
WSS T el
75 19272 19272 19;-,’. ;~ :{ :";. "!"?} l;‘ l]
1) 5. 1.-';_“ ;=]
Y2 16470 16470 b A 1 a0/
N St
69 14280 UAERD ) = O
j 85000 6847 )
Etal 9184 oo R

Year wise development of the 1

given in Plate No 8.

{ {1

-

senches has been shown in working plan
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Ultimate Pit & Life of Mine

Lease area is small. 7.5m wide strip all along the lease boundary has been left.

Top RL 108 m upto RL 63 m benches will be worked during the entire life of
mine. The top soil having a thickness of 0.10m will be scraped out carefully
and used to. maintaining the mine road and plantation. The total mineable

quantity of mineral is 435447 cum. Considering a production of about 85,000
cum per annum the life of mine will be about 5.12 years.

-14-
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5.h) MANPOWER DEPLOYMpyr.

State a.verage dail
MCDR, 1988, Y employment ang statutory personnel under

1) Employment Potentia]

The mi]]e Inana e
T o ;
Soifing i Taet gﬁ rstculrn Minng engineer should a graduate mining engineer
class manager’s certificate, The mate-cum-blaster should

ertificate o ; :
employment in this mine. [ competency. Following personnel will get

Manager/Supervisor 2

Skilled 10
Semiskilled ' 17
Unskilled 22
Total S1

2) Site Services

Site service will be provided at site. These are in temporary in nature. For the

better yield in day today work following site services will be provided at mine

site: R
i) Office, Store, First Aid Centre etc.
ii) Drinking water shed

i) Rest shelter

5.c) USE OF MINERAL:
Describe the utilization of mineral and the type of indust

specify) to whom it will be sold or is being sold.

The mined out material is building stone (Sandstone). Material is used
housing & building industry. The materi.ex_l is :?1150 used in construction
industry. Big sized boulders are crushed .mto sized ‘sm.all stone which 1is
used in laying railway track and road making. Material is sold to crushers

for this purpose. "{ M
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CHAPTER 6

6.0 WASTE DISPOS4Y, ARRANGEMEN
Describe briefly ¢ TS
and waste di:pozzlairangefnents made for top soil, mineral rejects
disposal site(s) alo fcluding precautions tuken in selecticn of
SentAEE for ths f-113 with their respective quantity likely to be
plan). Ve years (Indicate locations of the same on surface

The avers : _
€rage thickness of top soil/weathered sandstone is ahout 0.1 m.

Wi * mini el .
henever mining activity will be undertaken on the top benches/fresh

; ;
suriace, top soil/weathered sandstone will be removed. The details of soil
cxcavated are shown in the table given ahead —

Particuiars In-situ Top Soil Top Soil_:sﬂ’_t‘é?;‘..};
: (cum) swelling (cu 3"]?2(5‘}‘%\
First Year 2845 EYor B "x-.,"'.\\
== o = %
Second Year , 1930 | :/2316:¢ “a 'k il
Third Year | 0 | W20 2 ¥ 5 |
Fourth Year | 0 ‘-’.‘,x;ﬁg_"*_'"--._'1 %,-'“
Fifth Year 0 RN V4
Total 4775 | 5730 " "

The quantity of top soil/weathered sandstone removed is very limited. As
such almost all the mineral excavated from mine has a ready market

and there is no waste material available to be back filled. Hence, in such

circumstances, there is no plan for back filling and concurrent
. L ]

rehabilitation. It is proposed that the
reen barrier along the lease/mine boundary.

Vi

soil will used to maintain the road

and to create 2 £

“ 16«
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CHAPTER 7

7. RECLAMATION PLAN

Describe brie
plantuitog rﬂy the Year-wise reclamation plan, giving the proposed
Programme, scope of backfilling worked out pits.

Lease area is smal] consisting 2.02 ha land. All the excavated material
has a ready market. No solid waste will be generated. Only top soil
generated if any during mining activity will be used to maintaining the
road and to create a green barrier on the 7.5m wide strip along lease

boundary.

The quantity of top soil removed is very limiited. As such, there is no plan
for back filling and concurrent rehabiliiation in view of no waste material
available to be back filled. It is also proposed that the soil will be used
maintaining the road and plantation along the lease /nvne boundary to
create a grecn barrier. In such circumstances, the pit ultlmately%tﬁqthe

/

purpose of pond for the locals.

S d‘i‘E
Though the mining area is stony but a green barrier o\t{"z ‘Sm w}* ejsb

N s

to be developed all along the lease boundary. Besides above a-.ﬁ gm‘I

—

on 7.5m wide strip is also proposcd to be planted during tﬁ%

period. Before the onset of monsoon, during March to May pits for planting

will be prepared in 2
will be 0.5m X 0.5m. These pits will be kept open for 10-15

on the pits to avoid white aunts. Cow dung

dvance. Pits will be dug out at a suitable distance. The

size of pit

days. Adrilin will be spread
and soil will be added to these pits. Plantation activity on these pits will be
monsoon period. Local species will prefer in plantation.

started during the

The strip plantation is shown in working plan.

w e
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CHAPTER 8

RIVER COURSES, NALAS, WATER
ONUMENTS, IF ANY
Posed strategies (if any) for protection of the

8. STRATEGY FOR PROTECTION OF
TANKS, VILLAGES, IMPORTANT M
Briefly outline the Pro
following:

a) river courses
b) nalas A
c) water tanks e

d) villages / houses / hutments / agricultural land
e) important monuments

: s i o
Mining activity is confined in small area. There is no perenmal d‘ramage,, ;é

the lease area. There are no important monuments within close Mgmigt]y
X

activity zone. As stated earlier, activity is confined in a small zone: Al th

material excavated has a readv market,

No solid waste will be generated. Top soil if any will be used to maintain the
road and to develop a green barrier along lease boundary.

L AR
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CHAPTER 9

9. ANY OTHER RELEVAN’I‘ INFORMATION
9A.Blasting

Blasting, if required wj

sicplsive dars. N ;E.:et‘done occasionally with the permission of Controller,

Magistraie offics. Blastij c 10N certificate will be obtained from the District
ng will be done in the supervision of competent blaster.

d » ' s
single Taw or double pog 8 depth 0.5m to 1.5m with a spacing of Im in a

with the help of Jack Hammer & Tractor mo
! : : unted
compressor will be drilled in such a manner that—

* Bench height will be kept 3m.

Velocity of broken pieces shall maintain less than 25mm/sec.
¢ Noise shall be less than 90 dba '
e Air pollution shall be minimal.
e DBlast out material should not go far. I e
* Chances of secondary blasting shall be minimal. (i o 1%

Precaution during blasting:

B £ N
¥

=

Following precautions will be undertaken and follow stns‘.tla_g_ e~

1. Stemming should be strong and of adequate length and not less than
1/3rd length of the hole. This will check biow outs.

2, Blasting should be avoided in early morning and late evening hours to
avoid temperature inversion conditions.

3 Blasting may be avoided at the time when strong surface winds are
blowing towards inhabited area.

4 The burden at any point in the charge length should not be less than
3 L

optimal.
n at the time of blasting should not be towards the

5. The wind directio cially if wind speed is high.

structure to be protected, €Spe
at a time when there is heavy background noise.

7 done : . e i :
6. Blasting m_a}f bebroad they are creating it artificially so as many blasting
In some mines & B e

arent.
uisances become less aPP

be done in once round. Blasting of larger round,

7 Blasting should’ be better supervised, causing nuisances, Further the
infrequently can’t P° £f.[( (

s o
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villagers are expog
number of Comgl aiiczsl,ess frequently, will itself lead to a reduction in the

8. Pre shootin of
continued. 8 the boulders, instead of plaster shooting, should be

Before electric firing, the circuit will be tested by an approved tester.
10.  Flags erection ang Sir
of blasting. For furth,
end of the shift
zone.

€N signaling systemns will also provided during time
€T safety, the blasting time will also fixed during the
80 that all the workers will removed outside the danger

11. To prevent risk of i

njury to anybody by flying pieces of stones after blast,
mufile b

lasting will be adopted. In this practice the mouth of the shot
hole and some distance around it will be covered by steel sheets,

weighted by sand bags, old sleepers etc. This will prevent the broken
rock from flying out.

12.  All the precautions suggested in MMR 1961 specially o1
Regulation 162 to Regulation 168 must be adhered. /. SF

9B. Mine Drainage W .

The mining lease shows rough undulating topography. Mining al‘e&has a'-*ijf_rﬁld
slope towards south west. Rainy water flows through surfacé™topography.
There is no perennial drainage within the lease area. Ground water table is to

be expected about 70 feet bgl. The mine working is proposed up to 12m (40 feet

approx). Thus ground water table is not expected to disturbed due to mining.

The i1l be a pit due to mining activity. Water will be filled into mining pits
re wi
juri iny season This water will be pumped back before start of
during rain : .

d ° t The pumped out water will flow on the basis of topography.
production. :

A

=20
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CHAPTER 10

10.0 ENVIRONMENT MANAGEMENT PLAN
10.1 BASE LINE INFORMATION
Land use/Land Cover

Existing Land use of the area is barren land

Water Regime

Surface Water: Lease area has a mild slope towards North. There is

no perennial drainage in the mining lease areca. Hand Pumps are
the source of drinking water in the area.

Ground Water: Water level 1n wells varies 70-75m bgl. However it

varies 0-5 m during monsoon season.

Flora & Fauna: .?" E

hard rock of sandstone is present. The mining area is- devo;@_ljgﬂ/
trees. however small bushes of local species are present in nearby

acras. Tree species like pipal, mango, Neem, Ber, Babool etc are
common in nearby areas. Shurbs like Kaner, Madar, Dhatura,

ommion spec1es found in surroundmgs.
Makoi, Mun_] are a few C

irds found surroundmgs of the area.

species of b

=21 «
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Climate
Temperature; Messes
the summer ge amnlmm temperature approx 47-49°C during
ason in the month of May-June and minimum

| uring the December- J anuary.
¢ Maximum rain fa]l
around 108mm.

temperature 3.4 0C §

in the month of July August is

Social Environment:

Peoples, mainly in this area belon

the 2011 census, Mirzap

g to Hindu community. As of
ur-cum-Vindhyachal municipality had a
population of 233,691 and the urban agglomeration had a
population of 245,817. The municipality had a sex ratio of 869
females per 1,000 males and 11.9% of the population is under six
years old. Effective literacy was 78.25%; male literacxrgegg BEE;SQ/O

and female literacy was 71.80%. ey
Occupation At

The main business in Mirzapur is

assets) to medium sized (with around $10M in assets). Most of the
carpets are sold internationally as India has a limited market for

carpets. The second main business is of metal pots (brass). The

] . ' 1. Teaching, small
' the arez is agricultura ‘
other occupation 110
' in nearby villagers.
i ‘1 i ther main occupations in near
business, mining 18 the o

Drinking Water:

]s are the m:sn water source for
& bore wel
Hand pumps, wells

Ty
" - » arb}.f areaS- [ B, & | : ,’(
drinking water 11 € s (I. ot 4
' & [ <5



10.2Impacts & Mitigation

The possible impaC'tS

EN Impacts h@%ﬂiﬁ&aﬁon are described ahead:
I_NO - Mlt:gaticm N

I |Land use / Lang] e
d .
. Change In topography due to mining is always a
nf’-'gatm_‘: impact leaving ugly pits.
| Legse S1ze pit will be made due to mining activity
which will be developed as a pond.

2 Floraand Fauna |As stated earlier the core zome of activity is
| barren. Any kind of vegetation is not seen on the
activity area. Therefore no ecffect on floral
community is anticipated.

Mining is being proposed in a small piece of
land. There will be a pit due to Mining. 7.5m |
wide strip is proposed to develop a green belt.

Air Pollution During the mining dust particle will be
generated. Air pollution will also increase due
increased vehicular activity.

Water sprinkling will be done at dust generating
places. Masks will be provided to workers at

work place.

Drﬁling Blasting & increased vehicular traffic is
+he main sourcc of Noise Poliution. Blasting will
be done occasionally. Mining activity Wil
done only day hours. Earmuffs will be provideg)
to workers of loading points. Thick green “7.5m
strip is also proposed to be built up all _ghmgggrp
e e ‘}‘.\ ‘“ : ; :,Jj.l“r]

v

w]

= Ncise Pollution

| mr— —Rﬂﬁgﬁﬁw zone is very sn}al_l. No];{ngrig:m-\@ ’
5 Rehabilitation takes place. Therefore, there is no & RPIA, |

Resettlement il




T

————————— T ———

& —— 2 UReegt, :
ed f()]‘ th]s - . .
Activity Proh T————=118 mining (if any) is as below:
- able Impaet Remedial Measure
suggested
Drilling/Blasting | Yeneratig
att, 1 of Particulate
Tkl = €T and nojse For Particul
iculate Matter
Loading Generation of Park Regular water sprinkling in
- atler and nojse articulate | haul roads & work site.
Dust collection system will
Transportation Generatinn of Particulate | ¢ adopted wherever
= Matter ang noise = necessary
Cha 5
T}?e nlgaem;nu;aﬂ_d‘USe. — | For socioeconemic status
rocky barrL 1s rr_mmly A  comprehensive  Rural
awion: A ‘ﬁn.b Ultimate Developm'ent Programme for
St Vi e a water surmundn_lg community,
and part of rocky | besides direct and indirect
barren  area will be | employment
developed as fields for
agriculture.
Loss of vegetation — The | For Loss of Vegetation
vegetation is skctchy, The | Massive Plantation in the
plantation to be | surrounding area in consent
undertaken will add more | with community, besides,
than removal development of a vegetative
Overall barrier.
Change in water balance | For Water Qonta_minatiun
__ The water table is deep | = Toe retaining walls along
(occurs as pocket) and not the dumps to  check
likely to interfere with | washouts _ |
mining. The ultimate land- *Check dams in coarse of
use, a water reservoir will cutgmng rain water or Waier
add to base flow harvesting pits s :?;‘_SH;\
Contamination of surface Y N
water — The granite being
. rock, the water
an lneﬂ- roch, . . -
o through it will not &
passing - - e effect. &/
get any adver: =
L LB
{
| =
' - 24 -
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Environment Managem
ent

Solid Waste Managemens

all along the lease boundary.
Municipal Waste:

la . 8w
All the labours engaged in activity are in nearby villages. Thus the
municipal waste generated is minimal. Mobile toilet will be

provided if required.

Hazards Waste Management;

The mining activity is limited to drilling, blasting sorting and
collection of material and dispatched to buyers. Domestic hand
tools & machinery will be implicd to perform the activity. Trucks
used in transportation will be hired from outside. Required Diesel

will be filled from the public outlets. No washing activity will be
done within the lease arca. Therefore, no such waste will be
generated. _
Corporate Social Responsibility s \
ropose to develop a comprehensive R\uxal

) ) — \ R, \
Lessee /applicant P a wide spread contact p{q f{

ramme through

i The Rural Development plan will in o

usi s and PRAS.
sing FGD poor from BFL List and field survey

il
4 Enlistment of rur@

f klll y 5 ¥ d ' | a | 'l = | | : '
A mel I t O [ e | S a I I
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programmes

Besides above. g .
ecided ; » @ Comprehensiye afforerstation programme wiil be
ecided 1n ¢ : ;

onsent with Community. Planting in pits prepared well

in advanc T '
¢ of planting is a common in practice. Pits of about 0.5m x

0.5m will be dug before the onset of monsoon. The distance between

two pits will be kept about 3.0m. Adding a 3- to 4-inch layer of
organic mulch on the soil surface around the plant will ensure a
healthy growth of plant. Tree species like pipal, mango, Neem, Ber,
Babool etc and shurbs like Kaner, Madar, Dhatura, Makoi, Munj

etc will be preferred to plant. ‘:‘_:3}_‘“

CONCLUSION s 55 )
WS S P
d from the above facts that the mlﬂ-l{lg; .

It can be conclude AL
¢ have any adversc impacts but woutd Hefp-+n

economic condition of the surround villages.
0

lan may kindly be approved at earliest.
P

W Pl ‘
o o | .

this area will no
improving the sOCl

Hence this mining

-26 -

67




, 1. Introduction:
!; (a) Name of Applicang.

=P

(b) Status of Lessee:

{c) Location:

r d) Extent of Lease area:
e). Type of lease area:

f). Present land use pattern:

5696

ROGR
ESSIVE MINE CLOSURE PLAN

Sti Rasjesh Bhai Patel 3/0 Late Sri
Jagdish Singh

R/0O- Vill-Ramarsahi,

Teh- Chunar, Dist- Mirzapur

(U.P)
Private Individual

’_T‘he area is situated at Gata No.180/2
in the village Ramarsahi, of Chunar
Tehsil in district Mirzapur. The site is
shown in Plate No. 1.

2.02 Ha. OR 5.0 Acre
The land applied for mining lease is
mainly barren/grazing land.

The lease area is very small, situated in
village Bilklimarkundi. A mining pit
having depth 3 to 5 m is present due to
past mining activities.

The existing land-use within Leasehold and Mining Area is shown in the table

[ Dumps/soil stack

A_rvrp;ll“ ufdl

Wasle land
Wabte lcmd L(:mmn

o ———

Total _——

given ahead — |
Land-use Ar e; J[{ii:;;resl
Seasonal Pond g 7:.
P iready broken R
Ml@&gﬁLreddv broken) O';O
Buwea I — ] wr:

| plantationl __————

e 5o

TR TN |
\ A 3 0 i b A :‘
— I \!X".';!"""“!;-j—ﬁjf—-—\_ . .‘T\'F_
Sl i __i__ | 'Ql‘gz . A
m—— - - - — 3 v‘::_‘m__ S

S _L_RO}M Bflrr(‘__]r e e
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1.3

1.2

1‘3

Minin w1
B Will be dong gy
the least boundarv In the m

Y Will Jeg; ot Ining limits. 7.5m wide strip all along

The run-off mine wi] be dispatche

Develo incl
pment includes only removal of top soil from alluvial patches,

S s
WthJ.ﬂ will be used to maintain the roads as well as creating a vegetative
barrier along the statutory width of 7.5 m.

Reasoxans for Closure:

The progressive mine closure plan is being submitted, under amended
Rule 23 (B) MCDR 1988. No premature closure is anticipated.
Statutory Obligations:

As per rule 23 B of MCDR 1988 for every fresh grant of mining leasc a
progressive mine closure plan is required to be submitted in compliance
of the aforesaid rule of MCDR 1988, the progressive mine closure plan is
being in accordance with the guidelines issued by CCOM vide circular

no. 14/2003 & 19/2003.

d to the buyer in dumpers.

Closure plan preparation:
a). Narhepand address of the Applicant:

Sri Rasjesh Bhai Patel S/0 Late Sri
Jagdish Singh

R/O- Vill-Ramarsahi, RN
T!h- Chunar, Dist- Mirzaput M+ "
gs 8 Registration No of R.Q.P.: \

b). Name, addre tap Singh Chauhan % AR :

Sri Umesh Pra - Tucknow-220022 N 2
' agal, Lu . . - i ) ,,’

o 366 V]_l)lfalfg c;l\i:c;lgau han@red 1fn§a})lbtgél; 4 : H:Ji‘ﬂ,/

E-mail B8 © o, ROP/DDN/165/2

Registra 03.2015

Valid upto 16
g agency:

tin .
¢). Name of the gxecu 11 ]

“ 28 =
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The lessee himse]f shajj
a

2.1 Mine Descripuom
Geology
Regional Geology.

EXeonte .
the Piovisions of mine closure plan.

The sandstone of thig
of the areg belon
comprises of

area js
gs to Vincl(;f upper part of Kaimur plateau. The geology
Uppes ayan Super Group. Geologicaly the area
Vindhyan  formations consisting  of

118, quartz; '

uvi % thte and shale. Vindhyan formation is overlain
gy, Um, which was deposi
yayan formatjop répresented b

two groups the upper an
and silicified shales

of lower Kaimur is
shales. The uppe
sandstone followe

S lowin o y kair.nur series-arc divided igto
s b k ¢ lower kaimur consists of quartzite

€ base followed by susnai conglomcrates. The top
Cl_laracterizcd by thick shales belonging to Vijaigarh
r ka.lmur are represented by brown to red, fine grained
d by white chandraul quartzite.

Geology of the area:

The Vindhya mountains range rises in Mirzapur district and extends to the
south west. The soil is generally red and the terrain generally rocky in the
District Geology. The geological formations met with in the area are the
quartzites of Vindhyan System and Quaternary alluvium. The quartzites
are found in the central and the southern parts of the area, forming hills
and highlands. They strike NE-SW fo ENE-WSW dipping at high angles

towards north-west. Two main sets of joints present in the quartzites are
cal dip joints. Alluvium in the area is found in the

and on either side of the river Ganga. It is also™,

found locally in scattered patches throughout the area. Alluvium of tht?"* A
. i ~lay, silt, sand and occasionally, kankar. : Rl ¥ EOY
area comprises clay, ‘ F } /!

e 'h S
s w \,L.."«s

-

bedding joints and verti
extreme northern part

Local Geology: A e
Il the over the lease area which was de:::@{a*{fﬁom,

surrounding rock type and the Sandstone of the
© i] cover mineral sandstone is found. The colour of
o1 \ : .
The Sandstone ol the area is medium to fine

Sandstone iS li'g}}zqu of soil has been considered about 0.10m.
grained. The thi€ H{ﬂ{

sit: s
(B) Structure of the DepP° o ﬂ" AN

.'l']. L [

LAE TR

The top soil is present @

the weathering of th

is top S
. nealh this
area. Be vellow.

«99
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. pur District ;

well-drained entisols 'strict is hard rocky and the soils are residual,

Kaimur sandstones (Dland alfisols, deriveq from recent alluvium and

B ——_— ) 'andraul orthoquartzites), sandy to sandy 1 d
0 reddish brown i ) y to sandy loam an

a.].luVium, in the

geology has affe tl‘lor thern lpa_rt of district along gangetic alluvium. The

cted the socio-economic structure of the region.

A surface plan showing geology of the area is given as Plate No. 5.

Describe briefly prospecting / exploration work done to date viz.
geological mapping with the evidence already existing about the
mineral deposit in the area or in the vicinity.

Minor mineral leases are adjacent to each other. Mining activities in other
adjacent areas are in progress hence prospecting work does not require.
There is no any possibility of other mineral to be found in the area.

Describe briefly, exploration proposed fo be carried out year-wise, for

the next five vears indicating same on the geological plan.
It is apt to reiterate here that mining is being carried out in surrounding

areas hence, year wise prospecting proposal is not given.

-30-
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2.2 RESERVES

a) Give estimateg
°f geolag;
flca]

Probable
and Poggj Teserves along-with grade under Proved,

ible
support Cate
BPOELES Iy analytica) repog:tries by standard method of estimation
s.
The area has g
gentle g
reserves is as below: OPe towards east direction Summary of geological
f Particulars —~ — ——
' UNFC Reserves in cum
1 Proved Category Pore—— classification
=~ Latego
5 pmbaw 111 525990
3 | Possible Cat SLERETVesS | 122 175330
€EOrY Reserves 333 95840
Total | 282785

Methed of estimation of Geological Reserves:
e Geological reserves have been estimated by the cross section area
method.
e Geological Cross sections at a interval of 55m, & 54m has been prepared
to estimate the geological reserves. |
e The area of mineral in each section is calculated.
between two sections has been calculated. For example if area of section
«a” and area of section 2-2° comes “B” then the average area
n 1-1to 2-2° will be (A+B)/2.
the distance in between two

Average area in

1-1' comes
in between sectio
e The average area has been multiplied by

sections to get the volume.
e Recovery factor of 95%
reserves.
¢ The overbur

has been considered to get the recoverable

den is soil cover/ weathered sandstone. The thickness of soil
e

: in 0.10m . .
ons1der€d 1 ) e ol
has beer.i C Jing gitti has been considered 95% by vo}g{le;wrsﬁf:\;‘_
e Production of sOUITS S .-fz"-;s,‘:" p L ONTTN
gical Reserves [ fosneone FN oy

Categorization of Geolo o Nl Sl

py areas mining activities have goné: more than 42 |
B Ay atl ) . ’ . y TR s & 2 {F
On the surroundlzxg neall; v} of the area. Considering this m\ ‘gtg;m}? -_f.f?'llomryg
deep {rom the topﬂgTaP - \ :

= . a ted:
criteria has beenl adop

; rves:
Proved Category Rese
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All the quantit X
. Y Pecurring yp 4 30mRL
CUnSldered as “prOVEd Categ be].OW from the su
01_5'.1’-
Serves;:
Al the quantity Occurring 1o,

rface layer has been
Probable Cate BOry of Re

) ertically pel
considered as “Probable P ¥ below the proved reserves has been

Probable Categcry of Reserves:

considered as “Possible Reserves”

Geological Cross Sections showing the categaory is given as Plate No. 5.

The detail of geological [€serves area given in table below:
GEOLOGICAL RESERVES

SECTION | AVERAGE | DISTANCEIN | GEOLOGICAL | RECOVER |
ALONG I AREA IN BETWEEN RESERVES ABLE
| BETWEEN SECTIONS | INCUM RESERVES
SECTIONS IN M 95%
J IN SQM i IN CUM
PROVED CATEGORY OF RESERVES
117 | 4350 | 55 | 239250 207288
2-2° 5310 54 286740 272403
' TOTAL : B 525990 499691
| PROBABLE CATEGORY OF RESERVES
) 1450 55 | 79750 75763
} et = 54 95580 90801
o L — 175330 | 166564 | _
 TOTAL | FETUINNN
—— CATEGORY OF RESERVES A AN
___._E)f-bIBLE 55 l 44000 41800 __\ Aﬁ‘i\‘
T d_899.._-— 54 | 51840 -\4Q"2}8' <] ! jt
T 2> ,jJ;j[’ | es840 | gubas. Ll
LET——‘"—AL == WAL — =& b
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b) Indicate Mineab]e

re
applicable as pey the prnpos:er:i:inby slice plan/level plan method as

ing parameters
The mineable reserves

have pe
en
zone has been lef;

: all along leg
up to RL 63 m h % lea

ave been draw
thickness of slice

(the height o
mineable reserveg. Details of m

‘Omputed by slice plans. 7,.5m wide barrier
¢ boundary. Benches/slices from RL 108 m
R on Conceptual Plan/Ultimate Pit plan. The

[ bench) has been taken 3 m to estimate the
Ineable reserves are as below:

MINEABLE RESERVES
] *_h_—_—_HW““‘“—-—
' Thickness Mineable
Slice/Bench ar::z;asg; of Reserves Reieiven SOIL
Levelinm | in SQMme Slice /Bench ‘1::’:) (95%) in | IN CUM
. T height ia m cum |
l 108 | 6000 3.0 18000 17100 900 |
105 L_EBLQE_H___ 3.0 36900 35055 1045
102 | 16800 3.0 50400 47880 1520
99 | 15400 3.0 46200 | 43890 1310 |
26 | 13912 3.0 41736 39649 o |
93 12780 3.0 38340 36423 0
5 680 32946 0
90 11560 3.0 34
L | 10400 3.0 31200 29640 0
- 1 o375 | 30 28125 26719 0
\ = ' 3.0 24072 22868 0
| o S0 - 19790 o |
44 3.0 20832 7
“ Lo . e 4 3.0 19272 18308 | 0
| i — \
| = gigo 3.0 16470 15647 | O
- 72 3.0 14280 13566 | -0
| 62 470 3.0 11340 10773 | si0 3\,
l. 66 _ﬁé_’@___f—————a? 3600 | 3420 [ 0 BN
| 63 1'—299——#]'*";#—_'_435447 413674 | 47757
!h : N ' 1 I T} y
L Total N

is g in Plate No.7
e Pit PlanjConceptual Plan is given in P
he ultimat

\ |
L

(]

L 13

-33 .
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2.3. Proposed Mining Method:

lining will be done within the mining limits. 7.5m wide strip all along
the lease boundary will jeft out.

Bench height will be kept 3m,

Width of working bench will be kept not less than 50m. At any place
width of bench should not be less than Leight.

Mining will be done from the highest level of RL 108m.

Top soil will be Scraped out and will be kept separately.
Overall slope of pit shall be maintained 45degree
Loading will be done by excavators

The run-off mine will be dispatched to the buyer in durpers.

Development includes only removal of top soil from alluvial patches,

which will be used to creating a vegetative barrier aiong the statutory
width of 7.5 m.

- 34 -
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3.0 Review of ju,,
Jieme
including next g Ntation of mining plan/scheme of mining

closure of mine; 'S progressive closure plan up to the final

No significant i
» activity w
with mining and .3“ as takc11~up during last § e ¢
a“led aCtiVi[iﬂs g ol o years i connec 1011

The activity pro "
Proposed during the three year plan period is summarized as

below:
SI [Activiy ———————o— ]
|No.| X ﬁz’articula.rs
1 |Exploration & Mine
Defelopt:qoen f‘ Mine At present there is a small pit. About 1.6
L ha will be exploited to get the required

- | producticn during 1st five year period.

2 Disposal of Solid Waste foirm?qumtigfg of rnin:ral I;las ready
market. There is no solid waste during
mining. Top soil if any will be scraped
out carefully and stored in 7.5m wide

| Surip.
3 | Reclamation & Top soil dump will be rehabilitated by
rehabilitation planting during the year.

Sprinkling is proposed to reduce the dust
generated during mining and allied

activity.

Green barrier developed all along the

lease boundary will help to keep the noise |

within permissible limits. |

6 | Afforestation Top soil dump proposed to be at 7.5m
strip along all the lease boundary is

proposed to be planted in every year.

4 | Control of Dust

5 Noise & Ground
Vibration

-35.
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Closure Plan:

- Mined out land:

Expecting q :
) s _
therefore, 1'10ppro(;;1:, fil] the excavated material from mine is saleable;
during the next s sal can be given for concurrent back-filling. Further,
ultimate pjt liln;t o S thc mining is not reaching to the lowest bench or
immediate lower Xeepting 75 mRL, Considering, lot of activity in the

Subsequently_ enches, jig rehabilitation will be taken-up

Water Quality Management:

ere is : _ _

vicinity (unc;; p; Fen‘maj water body within the leasehold or immediate

the s 3 P %0 Slam). {'IOWCVGI". measures have been provided for arresting
uspended materiaj during heavy showers.

Air Quality Management:

All the 4 basic activities associated with mining operations (drilling,

blasting, loading ang transportation), create Air pollution. The mitigative

measures for each of he activity is given ahead —

» Wet drilling will be undertaken to take care of dust being air borne.

* A light sprinkling of blasted material will take sufficient care of dust
during loading operations

» Water sprinkling on mine roads will regularly be undertaken to
control dust during transportation

Waste Management:
All the material excavated from mine has a ready market. Therefore,

there will be no waste stacks.

Top Soil Management: o o )
The avcrage thickness of top soil is 0.1 m. whenever mining will be

undertaken on the top benches top soil will be removed. The details of
soil excavated are shown in the table given ahead —

= -situ Top Soil Top Scil after . 7
Fasticulam - (cu mf swelli!lijg_(c' um) 120%./ >
2845 ' ST e X
First Year 1930 2316 ol K|
| Second Year 0 CRRERELE P
Third Year 0 N
Fourth Year o W o TR
| Fifth Year 4775 5730 =
TJotal =

.+ of tap soil removed 15 very limited. As such, there is no plan
The quantity © g concurrent rehabilitation in view of no waste materia)
for back filling an ] tﬂi

1Py

D) LLY £ A3 o
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ack fille,
g tchk filled. In such circumstances, soil is proposed to
boundary. € road and to create a green barrier along the lease

4.6 Tailing Dam
ana 2
No processin fement;

1s proposed. & of mineral is Proposed in the plan. Hence, no tailing dam

4.7. Infrastructure:

As on dat ' acili

power 1in§sn0b]n.fr"?structure facilities like aerial ropeway, canveyor belts,

vl 1, uilding & structures, water treatment plant, transport &

th SUupply Sources are present within the area. Therefore, at present
€re 18 nao question of utilization,

4.8 Disposal of Mining Machinery:
The mining machinery will be excavators, drill machines and frucks. The
lessee intends to promote and support local entrepreneurs to procure
tippers for transportation of raw matcrial from mines. The excavators
and drilling equipment etc. will not have any post mining use and hence

will be disposed off through sale.

4.9. Safety and Security:
As mentioned earlier, the proposed ultimate land-use of mined out area

is water reservoir. At the time of final closure, the reservoir area will be

properly secured with fencing and gate system. During the qukif{g_‘ﬂf

-

ars, it is proposed to provide wire crated stone W \\\
o R

mine for next 5 ye¢

around the active pit to prevent inadvertent entry.

4.10. Disaster Management and Risk Asscasment: N\ B e

\ ) A ‘ 1‘.
i hensive and structured systént fo@
: ; ent plan is a compre Systént for
Disaster Managern S %

he prevention of risks
will pemiBiy epes cast, thus major risk and disasters

/ disasters involved. The proposed
ensuring t

mining is and
associated with underg

st mine a m

round mining will not create "roblem. However, in

ajor emergency in a mine is one that may cause
an open ca




< S8 of |
B Allong, @Fefor he Workers engaged in the mining and
mana - & E B _
SRR 18 the 'dem fi the first action under the disaster
¢

atiog .
From 1 of risks involved and measures to

‘is
proposed mine May be ag Jow ) QSS(SSment the identified hazards in
S De

i).
ii).

iii). Road Accidentg

Slo e Fai .
p ilures jn OPen pit or fa] of machinery.

Each parameter js discussed below:

i).

ii).

iii). Road Accidents:

Use of explosi ' i
Piosive and the blasting aperation:

The lessee is going to undertake a trial of rip-ability in the mine to
avold blasting altogether. However, till such time all precaution
during blasting will be undertaken. Regular capacity building of
blasting staff will be under taken of safety aspects during blasting

Slope failures/ Fall of machinery:
The mining is proposed from top level and gradually advance
towards lower levels. Height of benches will be kept 3.0 m. with

appropriate width af working bench that is a minimum of 13m,

hich will take care of both the aspects. Further, the operations will
whic ‘ RS
a higher width will prevent of fall of machineries.,

be mechanized, "

e

agement will be developed within 6 months Qf:

striclly adhered. Further, Regula.r capacnty _

A code of traffic man

will be s
Operatlons and W hoys will be under ta§-t@n Dﬁg*ﬁ&f@tv'
f drivers and spot BO¥: e
building ©
transport-

aspects during

nd water rable is quite below the working
at grnL

cd ear lier th accumulated in the pits wili be

is stat
It1 s *

yndation of pit is ot 10!"6?‘“‘ n.
[ in

- 38 -
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MCDR 1988, vide form

: NO 1j.]-- AII i r
Into account ip respect precautionary steps shall be taken

i1l of care & maintenance. Further, all access to pit
will be Properly seciyre

to monitor the safety s

d. A joint committee with villagers will be formed
ituation of the temporary discontinued mine. The

commi Will Vigit vt nits
ittee will visit periodically (at least once in every month).

5.0 Economic Repercussions of Closure of mine and manpower
retrenchments:
The land used for mining is either rocky barren or pasture land. At
present, it is not used for any purpose. However, the water reservoir as
envisaged as ultimate land use in the mining area will felicitate community
in getting better agricultural yields. The impact of unemployment will not
be significant in view of mechanized operations. The skilled workersg_will
always have option of gefting alternate employment. L Zn ﬁ‘v a
6.0 Time Scheduling for Reclamation & Rehabilitation: £ i
The guantitative details of the various protective mcasun?? proposeglp;

e e

the mine during first five years arc given below: M* ;’m“’ oy
_ - M '?!E&' '
J Quantit&-;_-;ﬁf‘"
" 1 I1 1 v v |
Activities Year | Year | Year | Year | Year ’Ii)ta.l_
: . 7.6m| 50|50 50 |50 |50 250
| Strip Plantation (Along

e —

wide strip) (m) ' | = 17 17 .
Plantat: pll_(—I\_Jo of Tree Saplings) ‘ 1_‘{]717 |
antat:ot . i

-~ 30 -
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7.0 Abandonment Cost:

The tentative cost for implementing the protective and rehabilitation
measures propose in the mining plan for first five year period is as

under:
Rate (Rs. Total Amount in
Activities per unit) Rupees during Plan
Unit Rs./Unit Period of S Years
Plantation 7
; : 00
(including Protection] Number 200 170
Total 17000

8.0 Any cother information:

The lessee also intends to spend some amount towards community
service. The figures are tentative and are subject to generation of profit.
Around of 5 % of the profit will be diverted towards this activity.

9.0 Fimancial Assurance:
The financial assurance has been calculated on the basis of following

parameters:

Area used Ares used Rate of
: during as during Plan Financial Total Amount
Activity cn df‘ce Pergiod Assurance in in Rs.

L - (Hee.) (Hec.) ‘ Rs./acre

Mining ] 0.70 1.68 15000 | 125000 ’
, Storage and rcclamation of soil Nil Nil 15000 ]__ 0

Infrastructure Nil Nil 15000 0
| Total 0.70 1.68 125000

Area considered for Financial Assurance: 2.02 ha or 5.0 Acre
The aomunt of Financial Assurance: Rs. 125000/-
( One Lack twenty five Thousand Only)
According to rule 23 (F) of amended rules of UP MMCR 1963, the minimum

amount as a financial assurance is Rs. 2.0 Lakhs

Thus the applicant shall submit a financial assurance of Rs. 2.0 Lakh"'as
appiicable to the district officer or the officer authorized by the State.

Government in his behalf.

A 3 il

10.0 Certificate: R

Given separately & enclosed. |\ B K """-‘.i*'{—,bf";,-'
.’\\k__ '}.‘ “r""t-w"n; ‘Qj\ //

b ,/

11.0 Plans and Sections: N
All the plans and sections are enclosed with the Plan. Progressive Mine closure

is giver; in Plate No. 9

Date: |).. (7 - )ﬁELf

Place: Lucknow
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Annexure-I

Con.
SENT LETTER FROM APPLICANT

An areg of about 2.02 ha

— 5.0 .
Bmldlng Stotia (Sandstone)[ Acre] has been granted for the excavation of

Mirzapur, u p und T linge Bhagautudei, Tehsil Chunar and district
% X - n S e . 5
% Tenman f r U.p, MINor minera] concession rule 1963. The mine olan

= L OF ¢ -
above arcy has been prepared by Sri U.P.S. Chauhan, R.Q.P.,

N/165/2005/4.

cotrespondence regarding the modification in mining

Registration No. RQP /DD
I requesrt to make further

plan with the gaiq Tecognized person on his following address:

Sri U.P.S. Chauhan,

RQP / DDN / 165 / 2005 / A &P R
Validity: March 2015 € 4 s ot
4/366, VIKASH NAGAR, b SRR LT
LUCKNOW-226022 TR 70
PHONE(S) 9415195706 W e 3
E-mail : ups.chauhan@rediffmail.com DO i T

e
—

I hereby undertake that all the modifications so made in mine plan by the
recognized person may be deemed to have been made with my knowledge and
consent and shall be acceptable to me and binding on me in all respect. I have

understood the content of this mine plan and agree Lo implement the same.

0 l%-‘ll' b ud ol

Date : [Sri Rjesh Bhai Patel]
Place:

-41 -
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ANNEXURE 1!

COPY OF L.O.I/LEASE DEED/OTHER RELEVANT PAPER
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21 o, w0
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\
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Annexure- 1V
Lab Report
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Ultrcr Lab Website: http://www.ultralabnoida.com

ULTRA TESTING®

(An I1SO 9001:2015, ISO 45001:2018715@1 41 |5 Certif
Laboratory: C43, Sector-88, Phnse—,

Ph. No.: +91-9971912476, 935095223

E-mail: ultraresearchlab@gmail.com

TEST REPORT

Ambient Air Quality Analysis
Discipline/Group-Chemical/Atmospheric Pollution

Report Code: AAQ-20092023-01

Issue Date :25/09/2023

Issued To : SHRI RAJESH BHAI PATEL S/0O. LATE SHRI JAGDISH SINGH

R/O VILLAGE- RAMARSAHI ,POST - PATIHATA, TEHSIL-CHUNAR
DISTRICT- MIRZAPUR, U.P.

Project Name & Location : Sand Stone (Building Stone) Mining Project at Araji No. 180/2, Village:

Bhagautidei, Tehsil: Chunar & District: Mirzapur, State: Uttar Pradesh.

Sample Drawn On : 18/09/2023 To 19/09/2023
Sample Drawn By - UTRL
Sample Description - Ambient Air
Sampling Procedure . UTRI/LAB/SAMPLING/AIR/SOP
Sampling Duration + 24 hrs.
Sampling Location . Core Zone-Bhagauti Dei
Analysis Duration . 20/09/2023 To 25/09/2023
Meteorological Condition During Sampling . Clear
TEST RESULT

S.No Parameters Test Method Result | Units | Limits as per NAAQS

| [Particulate Matter (PMo)  |1S:5182 ( Part-23):2006 | 11785 | pg/m’ 100.0

2 [Particulate Matter (PMy5) | 1S:5182 ( Part-24):2019 | 7998 | pg/m’ 60.0

3 [Sulphur Dioxide (as SO,) | [S:5182 (Part-02):2018 | 18.11 | pg/m’ 80.0

4 [Nitrogen Dioxide (as NO,) | 18:5182( Part-06):2006 | 2246 | pg/m’ 80.0

**End Of Report**

NAAQS-National Ambient Air Quality Standards,Central Pollution Control Board

Note:-
|

ol
-
3

4

ecked By

I'he results given above are related to the tested sample. for various parameters, as observed at

the time of sampling. The customer asked for the above tests only.

I'his test report will not be used for any publicity/legal purpose.

The test samples will be disposed off afier two weeks from the date of issue of test report, unless until specified by the customer.




Ultra Lab

(An ISO 9001:2015, ISO 45001:2018°1S&
Laboratory: C43, Sector-88, Phase-1I"
Ph. No.: +91-9971912476, 935095223
E-mail: ultraresearchlab@gmail.com
Website: http://www.ultralabnoida.com

TEST REPORT

Ambient Noise Report
Discipline/Group-Chemical/Atmospheric Pollution

Report Code: N-20092023-01
ISSUED TO

Issue Date: 25/09/2023

- SHRI RAJESH BHAI PATEL S$/0. LATE SHRI JAGDISH SINGH

R/O VILLAGE- RAMARSAHI POST - PATIHATA, TEHSIL-CHUNAR
DISTRICT- MIRZAPUR, U.P.

Project Name & Location

Date of Monitoring
Monitoring Done By
Monitoring Location
Description

- Sand Stone (Building Stone) Mining Project at Araji No. 180/2, Village:

Bhagautidei. Tehsil: Chunar & District: Mirzapur, State: Uttar Pradesh.

: 18/09/2023 To 19/09/2023
: UTRL

: Core Zone-Bhagauti Dei

: Ambient Noise

Monitoring Duration : 24 hrs
Monitoring Procedure ¢ 1S 9989:2008
Weather Condition : Clear
TEST RESULT
; Unit | Observed LA . - Standard
S.No| Parameter Value Day Time | Night Time (Ambient Noise)**
] Equivalent Noise Level,Leq dB(A kb 75.0 70.0 Industrial Area
(Day Time*) ) g 65.0 55.0 Commercial Area
Equivalent Noise Level.Leq 55.0 45.0 Residential Area
2 . . B 54.6
(Night Time*) q80) 50.0 40.0 Silence Zone

**End Of Report**

*%*The Noise Pollution (Regulation and Control) Rules, 2000

* Day time shall mean from 6.00 a.m. to 10.00 p.m.

2 *Night time shall mean from 10.00 p.m. to 6.00 a.m
Silence Zone is an Area comprising not less than 100 metres around Hospitals, Educational Institutions, Courts,
Religious places.or any other area which is declared as such by the competent authority
Mixed categories of areas may be declared as one of the four above mentioned categories by the competent

authority.
Note:-

| The results given ahove are related to the tested sample. for various parameters, as observed at the time of sampling. The
customer asked for the above tests only.

2 This test report will not be used for any publicity/legal purpose

3 The test samples will be disposed off afier two weeks from the date of issue of test report, unless until specified by the

customer,

Checked By




ULTRA TESTING™S

_ A AT AT NI
(An ISO 9001:2015, ISO 45001:2018, FS@pl4! ert :
Laboratory: C43, Sector-88, Phase-II}
Ph. No.: +91-9971912476, 935095223
E-mail: ultraresearchlab@gmail.com

Website: http://www.ultralabnoida.com

TEST REPORT

A

Ulera Cab

Soil Sample Analysis

Discipline/Group-Chemical/ Pollution & Environment

Report Code: S§5-20092023-01 Issue Date: 25/09/2023
ISSUED TO - SHRI RAJESH BHAI PATEL S/O. LATE SHRI JAGDISH SINGH

R/O VILLAGE- RAMARSAHI ,POST - PATIHATA, TEHSIL-CHUNAR
DISTRICT- MIRZAPUR, U.P.

: Sand Stone (Building Stone) Mining Project at Araji No. 180/2, Village:
Bhagautidei, Tehsil: Chunar & District: Mirzapur, State: Uttar Pradesh.

Project Name & Location

Sample Drawn On : 19/09/2023
Sample Drawn By : UTRL
Sample Description : Soil
Sample Quantity : 3.0kg
Sampling Location : Core Zone-Bhagauti Dei
Sampling Procedure : UTRL/SAMPLING/SOP/04
Analysis Duration : 20/09/2023 To 25/09/2023
RESULTS
S.No Parameter Units Result Test Method
1 |Texture - Sandy Clay UTRL/LAB/SOIL/SOP/05
Sand % 47.82 UTRL/LAB/SOIL/SOP/05
Clay % 39.61 UTRL/LAB/SOIL/SOP/05
Silt % 12.57 UTRL/LAB/SOIL/SOP/05
2 |pH(1:2.5 Suspension) - 7.48 IS: 2720 (Part-26),1987
3 |Electrical Conductivity umhos/cm 645.1 IS: 14767
4 |Potassium ( as K) mg/kg 233.30 UTRL/LAB/SOIL/SOP/07
5 |Sodium (as Na) mg/kg 293.70 UTRL/LAB/SOIL/SOP/06
6 |Calcium (as Ca) mg/kg 3322.63 UTRL/LAB/SOIL/SOP/08
7 |Magnesium (as Mg) mg/kg 601.14 UTRL/LAB/SOIL/SOP/08
8 [Sodium Absorption Ratio - 1.23 UTRL/LAB/SOIL/SOP/14
9 |Water Holding Capacity % 31.94 UTRL/LAB/SOIL/SOP/11
10 |Total Kjeldahl Nitrogen % 0.067 UTRL/LAB/SOIL/SOP/15
11 |[Phosphorous mg/kg 63.84 UTRL/LAB/SOIL/SOP/09
12 |Bulk Density gm/cc 1.30 UTRL/LAB/SOIL/SOP/10
13 |Organic Matter % 1.74 IS: 2720 (Part-22)
14 |Porosity % 40.30 UTRL/LAB/SOIL/SOP/17
Note:- **End Of Report*

I'he results given above are related to the tested sample. for various parameters. as observed at
the time of sampling. The customer asked for the above tests only.
This test report will not be used for any publicity/legal purpose.

I'he test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the

The Report can not be used as evidence in a court of law without the written approval of the lab.




Ultra Lab

(An 1SO 9001:2015, 1SO 45001:2018;1S@
Laboratory: C43, Sector-88, Phase-
Ph. No.: +91-9971912476, 935095223
E-mail: ultraresearchlab@gmail.com
Website: http://www.ultralabneida.com

TEST REPORT

Water Sample Analysis
Discipline/Group-Chemical/Water

Report Code : 'W-20092023-01

Issued To

Issue Date : 25/09/2023
- SHRI RAJESH BHAI PATEL S/0. LATE SHRI JAGDISH SINGH
R/O VILLAGE- RAMARSAHI ,POST = PATIHATA, TEHSIL-CHUNAR
DISTRICT- MIRZAPUR, U.P.

Project Name & Location

Sample Description
Sampling Location

: Sand Stone (Building Stone) Mining Project at Araji No. 180/2, Village:
Bhagautidei, Tehsil: Chunar & District: Mirzapur, State: Uttar Pradesh.

: Ground Water
: Core Zone-Bhagauti Dei

Sample Drawn On 1 19/09/2023
Sample Drawn By : UTRL
Sampling Procedure : IS 3025(Part-01)
Sample Quantity : 1.0 Litre
Analysis Duration : 20/09/2023 To 25/09/2023
RESULTS
As per IS 10500:2012
Acciatable Permissible Limit in the
S.No Parameter Test Method Results Units .p ; Absence of Alternate
Limit
Source
I |pH IS 3025 (Part -11); 2022 7.35 s 6.5-8.5 5
2 |Colour 1S:3025(Part-04):2021 <5.0 Hazen 5 15
3 |Odour IS-3025(Part-05):2018 | Agreeable - Agreeable Agreeable
4 |Taste 1S:3025(Part-07):2017 | Agreeable - Agreeable Agreeable
5 Turbidity IS 3025(Part- 10):1984 <05 NTU 1 5
6 |Total Hardness 1S:3025(Part-21):2009
o
(as CaCO;) 256.00 mg/l 200 600
7 |Calcium(as Ca) 1S:3025(Part-40):1991 | 57129 mg/| 75 200
8 |Magnesium (as Mg) |APHA 3500-Mg-B. 31.10 mg/l 30 100
9 |Chloride(as Cl) 1S:3025(Part-32):1988 | 11350 mg/| 250 1000
10" Iron(as Fe) 1S:3025(Part-53):2003 0.05 mg/l 1 No Relaxation
Il |[Fluoride(as F) APHA 4500 F(D) 0.78 mg/Il | 15
12 |Sulphate (as SO4) [I1S:3025(Part-24):2022 53.01 mg/l 200 400
13 |Nitrate (as NO;) APHA 4500-NO3-B 5.44 mg/| 45 No Relaxation
|4 |Total Dissolved Solid [IS:3025(Part-16):1984 555 mg/l 500 2000

**End Of Report**

esults given above are related to the tested sample, for various parameters, as observed at the time of sampling.  The customer asked for the

MANAGER /¢
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!‘ ULTRA TESTING & M28-4RCH LABO
‘ (An 1SO 9001:2015, 1ISO 45001:2018, ISO 14001724
“. Laboratory: C-43, Sector-88, Phase-11, Noida,

Ph.: No.: +91-9971912476, 9350952231
E-mail: ultraresearchlab@gmail.com

Ultra Lab Website: http://www.ultralabnoida.com
TEST REPORT
Bacteriological Quality of Drinking Water
Report Code : W-20092023-01 Issue Date : 25/09/2023
Issued To - SHRI RAJESH BHAI PATEL /0. LATE SHRI JAGDISH SINGH

R/O VILLAGE- RAMARSAHI ,POST - PATIHATA, TEHSIL-CHUNAR
DISTRICT- MIRZAPUR, U.P.

Project Name & Location : Sand Stone (Building Stone) Mining Project at Araji No. 180/2,
Village: Bhagautidei, Tehsil: Chunar & District: Mirzapur, State: Uttar
Pradesh.
Sample Description : Ground Water
Sampling Location :  Core Zone-Bhagauti Dei
Sample Drawn On . 19/09/2023
Sample Drawn By :  UTRL
Analysis Duration : o 20/09/2023 To 25/09/2023
RESULTS
As per IS 10500:2012
S.No Parameter Test Method Results Units Requirements
1 |Ecoli IS 1622:1981 Absent MPN/100m! |Shall not be detectable in any 100
ml sample
2 |Towal Coliform IS 1622:1981 Absent MPN/100m| |Shall not be detectable in any 100
ml sample
**End Of Report**
Note:-
| The results given above are related to the tested sample, for various parameters, as observed at the time of sampling. The
customer asked for the above tests only.
2 This test report will not be used for any publicity/legal purpose.
3 The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the
customer.
4 The Report can not be used as evidence in a court of law without the writte

For ULTRA TESTI LABORATORY

(Glns :
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estour services at all times.




A

Ultra Lab

ULTRA TESTING™

(An ISO 9001:2015, ISO 45001:2018, 1S @l
Laboratory: C43, Sector-88, Phase-1I\"NGida.
Ph. No.: +91-9971912476, 93509522

E-mail: ultraresearchlab@gmail.com

Website: http://www.ultralabnoida.com

TEST REPORT

Surface Water Sample Analysis
Discipline/Group-Chemical/Water

Report Code: WW-20092023-01
ISSUED TO

Issue Date: 25/09/2023
- SHRI RAJESH BHAI PATEL S/0. LATE SHRI JAGDISH SINGH
R/O VILLAGE- RAMARSAHI ,POST - PATIHATA, TEHSIL-CHUNAR
DISTRICT- MIRZAPUR, U.P.

Project Name & Location

Sample Drawn On
Sample Drawn By
Sample Description
Sampling Location

Sampling Procedure
Sample Quantity
Analysis Duration

: Sand Stone (Building Stone) Mining Project at Araji No. 180/2, Village:

Bhagautidei. Tehsil: Chunar & District: Mirzapur, State: Uttar Pradesh.

: 19/09/2023

: UTRL

: Surface Water

: Sample Collected from Jagro Dam near village Sarswapur ,1.02

IS 3025(Part-01)

: 2.0 Litre

: 20/09/2023 To 25/09/2023

RESULTS
Tolerance Limit as per 1S:2296
SN P t Test Method Results Units
i i —— - M| Class A | Class B | Class C | Class D | Class E
!

1 |pH 1S:3025(Part-11):2022 7.18 i 6.5-8.5 | 6.5-85| 6.5-8.5] 6.5-85] 6.5-8.5 !

2 |Temperature 1S:3025(Part-09):1984| 23 4 ¢ - - " - _

3 | Turbidity 1S:3025(Part-10):1984 4 NTU - - - - -

1 _|Conductivity @25°C _|1S:3025(Part-14):2013] 485.4 ps/em. - - - 1000 2250

5 _[Total Suspended Solid [1S:3025(Part-17):2022 16 mg/| - = - = =

6 |Total Alkalinity 1S:3025(Part-23):1986 120 mg/I
(as CaCOy) ) ) ) ) )

7 |Biological Oxygen 1S:3025(Part-44):1993 mg/l
Demand (Max.) 6.5 2 3 3 - -

(at 27°C for 3 days)
8 |Dissolved Oxygen 1S:3025(Part-38):1989 mg/l
. 6 6 5 4 4 -
(as O,) Min.

9 |Calcium(as Ca) 1S:3025(Part-40):1991| 32.00 mg/l 80 - - = =
Chloride(as Cl).Max  [1S:3025(Part-32):1988| 41.09 mg/ 250 - - . 600
Iron(as Fe).Max |S:3{J25{Part-53);2(}03 0.42 mg/l 0.3 - 50 - -

APHA 4500 F(D) . mg/I |!
€ A . . 5 = =
luoride(as F).Max 23rd Ed. 2017 0.27 15 1.5 I
1S:3025(Part-16):1984] 316 mg/| 500 - 1500 - 2100

Contd. To report Code: WW-20092023-01




PN  ULTRA TESTINGSERIGEARC
PR om0 e
oratory: 1 i asc
g =

Ph. No.: +91-9971912476, 935095223
E-mail: ultraresearchlab@gmail.com

Ultra Lab Website: http:/www.ultralabnoida.com

Contd. To report Code: WW-20092023-01

" ;Iaztz‘laia(;f: - 1S:3025(Part-21):2009( 128.00 mg/I 300 - - - -
16 |Sulphate (as SO)Max |1S:3025(Part-24):2022| 51.97 mg/l 400 - 400 - 1000
17 |Phosphorus (as P) 1S:3025(Part-31):2022] <0.2 mg/l - - - - -
18 |Sodium (as Na) IS:3025(Part-45):1993| 32.87 mg/l - - - - -
19 Manganese (as Mn)  |I1S:3025(Part-59):2006| <0.1 mg/l 0.5 - - - -
20 |Total Chromiun(as Cr)|{I1S:3025(Part-52):2021| <0.05 mg/| 0.05 0.05 0.05 - -
21 |Zinc (as Zn) 1S:3025(Part-49):1994] <0.1 mg/l 15 - 15 - -
22 |Potassium (as K) 1S:3025(Part-45):1993] 14.29 mg/| - - - - -
23 INitrate (as NOs),Max |1S:3025(Part-34):1988| 3.39 mg/l 20 : 50 « ;
24 |Cadmium (as Cd) 1S-3025(Part-41):1992| <0.01 mg/l 0.01 - 0.01 - =
25 |Lead ( as Pb) 1S:3025(Part-47):1994| <0.01 mg/| 0.1 - 0.1 -
26 |Copper (as Cu) 1S:3025(Part-42):2004| <0.01 mg/| 1.3 - 1.5 . -
27 |Chemical Oxygen !

Demasid (8s05) I1S-3025(Part-58):2006 22.40 mg/l - - - - .
28 |Arsenic (as As ) 1S:3025(Part-37):2022| <0.01 mg/l 0.05 0.2 0.2 -

**End Of Report**
Remarks:-

(lass A-Drinking water without conventional treatment but after disinfection.
(lass B-Water for outdoor bathing.
(lass C-Drinking water with conventional treatment followed by disinefection.
Class D-Water for fish culture and wild life propagation.
Class E-Water for irrigation, industrial cooling and control waste disposal.
Note:-
| The results given above are related to the tested sample. for various parameters, as observed at the time of sampling.
The customer asked for the above tests only.
2 This test report will not be used for any publicity/legal purpose.
3 The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the
customer.
4 The Report can not be used as evidence in a court of law without the written approval of the lab.

For ULTRA TESTING & RESEARCH LABORATORY
O P\ :
. -\i‘ /




ULTRA TESTING &

(An ISO 9001:2015, ISO 45001:2018, ISO 140012043
Laboratory: C-43, Sector-88, Phase-II, Noida,

Ph.: No.: +91-9971912476, 9350952231

E-mail: ultraresearchlab@gmail.com

/L‘

":I'O Lab Website: http://www.ultralabnoida.com

TEST REPORT

Surface Water Sample Analysis

Report Code: WW-20092023-01 Issue Date: 25/09/2023
ISSUED TO - SHRI RAJESH BHAI PATEL $/0. LATE SHRI JAGDISH SINGH

R/O VILLAGE- RAMARSAHI ,POST — PATIHATA, TEHSIL-CHUNAR

DISTRICT- MIRZAPUR, U.P.

Project Name & Location : Sand Stone (Building Stone) Mining Project at Araji No. 180/2, Village:
Bhagautidei. Tehsil: Chunar & District: Mirzapur, State: Uttar Pradesh.

Sample Drawn On : 19/09/2023
Sample Drawn By : UTRL
Sample Description : Surface Water
Sampling Location : Sample Collected from Jagro Dam near village Sarswapur ,1.02
Analysis Duration 1 20/09/2023 To 25/09/2023
RESULTS
Tolerance Limit as per 1S:2296
S.No Parameter Test Method Results Units Class A | Class B | Class C | Class D | Class E
| |Total Coliform 1S:1622:1981 440 | MPN/100mI 50 500 5000 - -

**End Of Report**

Remarks:-

Class A-Drinking water without conventional treatment but after disinfection.
Class B-Water for outdoor bathing.
Class C-Drinking water with conventional treatment followed by disinefection.
Class D-Water for fish culture and wild life propagation.
( lass E-Water for irrigation, industrial cooling and control waste disposal.
Note:-
| The results given above are related to the tested sample. for various parameters, as observed at the time of sampling.
The customer asked for the above tests only.

I'his test report will not be used for any publicity/legal purpose.
The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the

LS I 36 )

customer.

4 The Report can not be used as evidence in a court of law without the written & eovat ot & lab.
For ULTRA TESTI r& RESEA {1 LABORATORY
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Annexure- V
Site Photographs
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